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15 hrs.

In this context, I will refer to the 
demand for bonus by the L.I.C. and
G.I.C. employees. As regards the 
L.I.C. employees, the Government have 
said that it is sub judice.

As regards the G.I.C. employees, 
they have not been given bonus uptill 
now and the management have not yet 
come out with any declaration as to 
how they are going to give bonus to 
the G.I.C. employees.

I think that there are certain defects 
in the Bonus Act as amended.

MR. CHAIRMAN: Mr. Saugata
Roy, why don’t you continue your 
speech tomorrow?

SHRI SAUGATA ROY: Yes, Sir.

307 Cyclones and

15.01 hrs.

MOTIONS RE. RECENT CYCLONES 
AND FLOODS IN . THE SOUTHERN 

STATES

MR. CHAIRMAN: Now, the House
will take up the motion of Shri 
Chitta Basu.

[M r . D e p u t y - S p e a k e r  in the Chair]

MR. DEPUTY-SPEAKER: Mr.
Chitta Basu.

SHRI CHITTA BASU (Barasat): 
Mr. Daputy-Speaker, Sir, with your 
permission, I move:

‘That this House expresses its 
concern at the situation arising out 
of the devastation caused by the 
recent cyclones and floods in Andhra 
Pradesh, Tamil Nadu, Kerala and 
Pondicherry and urges upon the 
Government to make all out efforts 
for undertaking a massive relief 
and rehabilitation programme”.

Sir, while moving this motion, I 
would request the House to under-
stand the grim situation on which we 
are called upon to deliberate. We are

now called upon to discuss a grim 
tragedy which has befallen us recently. 
It is not only an important issue for 
the House but this is an issue of 
national character. I would, there-
fore, urge upon the Members of this 
House to take part in the discussion of 
this motion cutting across the party 
barriers and party affiliations and also 
in isolation forgetting our regional 
attachments.

As you know, this House—Lok 
Sabha—true to its tradition, express-
ed its deep sense of grieT and agony 
and sorrow at the loss of lives and 
properties in Andhra Pradesh, Tamil- 
nadu, Kerala, Pondicherry and Laksha 
Dweep and, in a Resolution formally 
adopted by this Housed lias already 
expressed or conveyed the deep sense 
of sympathy to the members of the 
berieved family. We also stood in 
silence for a few minutes in this 
House itself.

As you all know, the President of 
the country took the earliest possible 
opportunity to express his sense of 
grief and agony at the heavy casualties 
and colossal loss of lives and proper-
ties and undertook a tour in the 
aifected areas. You would also know 
that the Prime Minister of this country 
has, rightly, pointed out that the 
devastation was a national calamity 
and he was all the more explicit when 
lie said that Andhra Pradesh and 
Tamil Nadu’s sorrows were the sorrows 
of the nation and hastened to assure 
the entire nation to see that the Gov-
ernment would do whatever is requir-
ed t0 be done. All these things, I 
suppose, will set the conduit of the 
perspective and that perspective, I 
hope, is the perspective of the national 
interest. Within this well-defined 
conduit of the perspective let us now 
proceed to discuss this tragedy which 
has befallen us and evaluate the 
troubles ahead. Unless we do our 
duty in this national perspective—let 
me say—we shall be failing in dis-
charging our national obligation and 
responsibility.

My first point is to make an attempt 
to identify the immensity of pro-
blem that faces us today: The losses
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are colossal and a casual glance at the 
information that has been made avail-
able to us through various agencies 
will only give us a glimpse of the 
totality of the problem and its 
immensity.

Let us take the example of Andhra 
Pradesh. It would be admitted by 
the House—as I have already men-
tioned—that the entire thing should 
be viewed in a national perspective. 
It should be viewed in a way which 
cuts across the party barriers. It 
should be views with a sense of 
isolation. It should be viewed in the 
context of national perspective. In that 
perspective I again reiterate that 
Andhra’s share of grief in this day 
is the biggest and the entire nation 
should accept it in that way. I have 
collecrted the information regarding 
the loss of life and damage done to 
property in all the five affected States. 
After a casual glance at this informa-
tion it leads me to this conclusion that 
Andhra’s grief at the present moment 
is the biggest. It says that six coastal 
districts have borne the wrath and 
fu ry  of nature. It left trail of over 
ten thousand dead and property worth 
crores completely destroyed. Paddy, 
cotton and tobacco crops extending 
over an area of not less than 30 lakh 
acres have been completely inundated 
and the standing crops in almost all 
the parts of Andhra Pradesh have 
been ruined. Sir, to describe the 
horror of the situation I would only 
quote a few lines of the news that 
were published in some sections of 
the Press. I quote:

‘The magnitude 0f death and 
destruction caused by the cyclone 

in the district cannot be assessed 
correctly so soon. Thousands of 
corpse and carcasses were strewn 
all over and lay unburied___”

In some villages, the living were 
struggling for survival and have no 
time to stand to the dead. What is 
more, they are so shocked that they 
have ceased to cry. This is the grim- 
ness of the situation that the men aud 
women who have survived have ceas-
ed - to cry because they have lost

everything. This is the tragic point 
of human beings. They have ceased 
to cry at this particular situation.

Sir, I have got the information, 
given by the Andhra Pradesh Gov-
ernment only today and they have 
tabulated the extent of the calamity 
and destruction. It is like this.

No. of houses affected 8,35,966 
No. of persons rendered 

homeless 30,43,163
Crops damaged in acres 30,00,810 
Cattle perished 2,35,750
Other live stocks 1,56,588.
Loss of life 8,349

This is what the Andhra Pradesh 
Government has given which I had 
the occasion to know only a few 
hours ago. The value of total da-
mages according to the Audhra Pra-
desh Government due to cyclone is 
estimated to be more than Rs. 1000 
crores.

Now, I would like to discuss about 
the Tamil Nadu cyclone. Sir, in 
Tamil Nadu, the information so far 
received suggests that more than 500 
lives have been lost while more than 
10,000 heads of cattle have perished. 
Nearly three lakhs of crop areas have 
been totally destroyed. A tentative 
estimate of the number of houses 
damaged or destroyed puts it at 1.10 
lakhs. According to the Chief Minis-
ter of Tamil Nadu, the entire map of 
two districts has changed. The map 
of the two districts is completely 
changed. T hey cannot be recognised 
now with the old map. There has 
been an extensive damage t0 the rail-
way track and other railway property. 
The Tamil Nadu Chief Minister has 
estimated the damages at Rs. 150.0 
to Rs. 200.0 crores.

Now, I come to the scene of Kerala. 
The Home Minister of Kerala has re-
cently stated that the damages caused 
by the cyclone was estimated at Rs.
10.0 crores. The cyclone has caused 
extensive damages to the standing 
paddy crops, plantations, coconut and
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sugar-cane fields. More than 70 per-
sons have died. At least another 
score were missing.

Pondicherry and Lak»hadweep also 
"witnessed widespread damages and 
destruction in property and crop. Of 
course, it is a matter of great relief 
for us that no loss of life in these ill- 
fated areas of our country has been 
reported.

MR. DEPUTY-SPEAKER: I must
make it clear that we have only four 
hours for the discussion and there are 
twenty names from the Congress Party 
and a similar list from the Janata 

IParty. Then other groups will have 
-to be given some time.

SHRI CHITTA BASU: I began at
-3.05 and I have spoken for only ten 
minutes.

MR. DEPUTY-SPEAKER; We 
begat) at 3 and you may conclude 
:after taking four or five minutes.

SHRI CHITTA BASU: Now, let us 
look at the facts, they are not total. 
From the fragmented reports and 
fragmented information that we have 
received, I have my own impression 
of the situation as of today. That im-
pression is that loss of life rules into 
thousands, not hundreds, it may well 
high reach the mark of 20,000 if com-
plete information is made available 
about all the five affected states. 
Andhra's share is of cours the big-
gest. The ruination of crop and pro-
perty is immence, it cannot be esti-
mated. The final tally when it be-
comes available on both counts will be 
quite staggering. And yet, permit 
me to say that it cannot ne 
the total and full picture full story 
of the grief and suffering of the peo-
ple of that part of our country. In 
fact that will ever remain a story 
untold. Whatever information we 
may collect, it cannot really tell the 
entire ^tory of the grief, suffering and 
•agony of the people, tliat will for 
'ever remain a Story untold.

As I mentioned earlier this extreme 
situation should be viewed in a na-
tional perspective. At this stage, I 
want to place before you certain sug-
gestions how to tackle the issue, what 
are the tasks ahead, because it is 
a national task and in that context 
we have to formulate our plans. Re-
lief operations on a scale necessary 
to rehabilitate the cyclone victims of 
all the five states are certainly be-
yond the capacity of the state gov-
ernments concerned. , It is not possi-
ble for the state governments to cope 
with the situation. Central aid £0 far 
advanced is inadequate. I do not like 
harsh words. The Central Govern-
ment should therefore launch a mas-
sive assistance programme in money 
and materials and should come to the 
succour of the states.

I suggest that the following steps 
be taken immediately on a war-foot-
ing basis, if a greater calamity than 
the one we have witnessed because 
of the cyclone is to be really averted. 
The cyclone part of the thing is 
there but the greater calamity awaits 
and that can be averted only if we 
take steps to provide relief to the 
affected people of this part of the 
country.

My suggestions are:

(i) Supply of free food on a large 
and massive scale to the people in 
the affected areas and fodder for 
the cattle;

(ii) Grants to the urban as well as 
rural poor to rehabilitate themselves 
and to rebuild their dwelling places 
and loans may be provided for 
other sections of people who are 
financially better off;

(iii) Grants and loans to the pea-
sants for starting agricultural ope-
rations after the water recedes and 
supply of seeds, fertilizers and 
other inputs free of cost;

(iv) Assistance to the small tra-
ders and small industrialists to re-
start their business ventures and 
factories;
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(v) The most important thing 
viz., writing off all Government 
dues in the affetced areas, including 
land ire venue and suspension of 
loan lticovery and also writing off 

the tuition fees for the students at 
all levels.

MR. DEPUTY-SPEAKER: You may 
conclude now.

SHRI CHITTA BASU: I am only
making suggestions.

MR. DEPUTY-SPEAKER: I know.
But you keep all your suggestions at 
the end. That is the trouble with 
you. You must have made your sug-
gestions earlier. You must have some 
consideration for other Members also.

SHRI CHITTA BASU: I would
suggest inoculation of the entire 
population of the affected areas and 
effective protective measures against 
epidemics, and formation of all-party 
Committees at all levels to coiiduct 
the relief operations. The popular co-
operation of all States sheuld be 
sought. Since you have forbidden me 
from speaking further, I will only 
make three more points.

The planning Commission, instead 
of sitting there in Yojana Bavan, at 
this stage, should set up a separate 
cell to prepare a Plan for the rehabi-
litation of the affected people. This 
matter should not be dealt with crnly 
by the Chiefv Ministers of the five 
States which have been affected. The 
Prime Minister should take the ini-
tiative to convene a Conference of all 
the Chief Ministers (the Chief Minis-
ters of both the affected and inaffec-
ted States) and pose it as a national 
issue. All kinds of relief measures 
should also flow from other States, in-
cluding those in the North, Eastern 
and Western. That alone, I think, 
will really place the matter in 
d proper national perspective snd by 
that we would have done our duty at 
the this time of agony and grief to the 
people who have been the victims of 
the Cyclone.

MR. DEPUTY SPEAKER: Motion
moved:

“That this House expresses its. 
concern at the situation arising out 
of the devastation caused by the re-
cent cyclonees and floods in Andhra 
Pradesh, Tamil Nadu, Kerala 
and Pondicherry and urges upon the 
Government to make all out efforts 
for undertaking a massive relief and 
rehabilitation programme.”
SHRI M. KALYANASUNDARAM 

(Tiruchirappali): I beg to move:

“That in. the motion: 
add at the end—

‘ and recommends to the Govern-
ment to take the following steps as 
preventive and precautionary mea-
sures for the entire coastal areas 
facing the Bay of Bengal and 
Arabian Sea:

(a) to expedite action on the re-
commendations of the Cyclone Dis-
tress Mitigation Committee of Orissa 
and Andhra Pradesh with modifica-
tions, so as to apply to the whole 
East Coast region from Rameshwa- 
ram to Calcutta;

(b) to undertake a programme of 
preventive measures—-for construc-
tion of storm shelters for evacuation 
of population in the coastal regions, 
particularly for fishermen and salt 
workers and afforestation along coa-
stal belt with suitable variety of 
trees;

(c) to strengthen and improve the 
meteorological system in Tamil Nadu 
and Andhra Pradesh so as to make 
weather forecast and cyclone warn-
ing more accurate and precise;

(d) to evolve guidelines and code 
for the administration at all levels 
for precautionary steps to be taken, 
before the commencement of cyclone 
season in the coastal areas and for 
emergent steps to be taken when a 
cyclone warning is issued;

(e) to take steps for proper disse-
mination of infromation to the peo-
ple and to mobilise the people to be 
prepared for facing stieh calamities; 
and
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(f) to extend the Monsoon Experi-
ment programme called ‘MONEX, 
79, so as to cover North Eastern 
Monsoon, i.e., between October and 
December.*’ ’ (I).
SHRI P. K. KODIYAN (Adoor): I 

beg to move:

“Taking into consideration the huge 
loss of life and property caused by 
cyclones, floods and landslides in re-
cent weeks in the Southern region 
of the country, this House calls up-
on. the Government to set up an all 
party machinery at the national le-
vel to mobilise resources and men 
for organising an effective ar.d mas-
sive relief work in the affected re-
gion.”

The disaster that has befallen the sou-
thern States is national calamity. All 
of us are agreed on that. I need not 
refer to the extent of devastation that 
has taken place. The mover of the other 
motion, Shri Chitta Basu has already 
referred to those facts. My main point 
is that in this hbur of tragedy, let us 
all stand together and pull together ir-
respective of our political affiliations. 
Let us try our best extend relief end 
assistance to the unfortunate victims 
of this national disaster. The task be-
fore us is stupendous. Taking into con-
sideration the colossal loss of life 
and property, a massive and effective 
relief and rehabilitation programme h?s 
to be undertaken and this is not with 
in the capacity of the States concerned 
namely, Andhra Pradesh, Tamilnadu, 
Kerala and Pondicherry. Therefore, all 
of us, including the government at the 
Centre, the governments of the affected 
States, all political parties and volun-
tary organisations should join toge-
ther. There must be an all-party relief 
machinery at the centre in order to 
mobilise men and resources for this 
massive task. That is the main inten-
tion of my resolution.

The assistance so far given by the 
Centre to the affected States is quite 
Inadequate. Andhra Pradesh Govern-
ment has estimated that the rehabilt-- 
tion and relief programme would cost
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Rs. 200 crores. The Tamilnadu Govern-
ment has estimated that the relief 
programme would cost more than Rs. 
100 to 150 crores. The Kerala Govern-
ment has also prepared a scheme for 
rehabilitation and relief work amoun-
ting to more than Rs. 10.47 cr jres. The 
rehabilitation and relief work in Pon-
dicherry and Lacadive would require 
very huge amounts. After all, 
what is the assistance given 
by the Centre? Rs. 5 crores each have 
been given to Tamilnadu and Andhra 
Pradesh. What a paltry sum!

And two crores of rupees to Kerala 
and that too as advance plan assistance. 
Advance plan assistance means the 
planning process of the State itself will 
be adversely affected. To the extent of 
the money advanced from plan assist-
ance, the plan schemes will have to be 
cut in the States concerned. Therefore, it 
is no assistance at all. If there is truth 
and sincerity in what the Prime Mir. 
ster and certain other Mintisers have 
been saying, the Centre should, come 
forward to take the main responsibility. 
When they say that it is a national 
calamity, they should come forward to 
take up the main burden of relief and 
rehabilitation in these affected States. 
Money should be given not as advance 
plan assistance but as special qssist-
ance outside the plan Rs. 20o crores is 
the estimated cost of relief and rehabi-
litation for Andhra Pradesh. At least 
Rs. 150 crores should come from the 
Centre. How can the Andhra Pradesh 
Government raise such a huge amount 
to carry oat such massive relief work 
in the State? How can the Tamil Nadu 
Government find resources and how 
can the Kerala Government raise fh 
finances to the extent of more than Rs. 
lO crores when the State itself is in 
financial difficulties? Therefore, the 
Centre should come forward with the 
massive financial assistance.

W’th regard to Kerala. I hnve to say 
that in the last 30 years Kerala had 
never experienced such a disaster lik* 
this though the toll of human life was 
less—onlv 80 deaths and 62 people mis- 
sine. But I would say here that as soon 
as the cyclone warning was given, the
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Kerala Government took sufficient pre- 
cautionery measures. It had prevented 
the fishermen from going to the sea 
after the cyclone warning was given 
and police were posted along the coast. 
Party and social workers were also de-
ployed in areas where the fishermen 
were concentrated, that is, in fisher-
men’s hamlets his alone could not 
prevent people from going to the sea 
because they have to earn their liveli-
hood. The Government had to provide 
one week's free ration to about 
13 lakhs families. The Kerala Govern-
ment provided one week's free ration 
costing more than Rs. two crores. This 
is a relief work which is much beyond 
the capacity of the Kerala Government. 
Therefore, Kerala should be helped in 
a massive way and Rs. 5 crores shoul.1 
be given to Kerala. That is my re-
quest to the Central Government.

Lastly, I would say that the main 
human casualties in this tragedy, 
whether it is in, Andhra Pradesh or in 
Tamil Nadu or in Kerala have been 
the poor people, it is mainly the poor 
people who have lost their lives in 
these areas. In Divi taluk in Andhra 
Pradesh where the tidal wave struck 
the people on 19th November, il was 
the agricultural workers and Harijans 
and fishermen who were mainly hit. In 
Tamil Nadu also it was mainly the agri-
cultural workers and Harijans 
who were living in the slum areas 
in small huts who had been affected.
In Kerala also it was the fishermen 
and poor people along the coastline 
who have suffered Therefore in all 
the schemes of relief and rehabilita-
tion. special care should be taken to 
cater to the urgent requirements of 
these poorer sections. All loans ad-
vanced to these poor people should 
be completely written off. They 
should be privided with free rations.

So far as agricultural workers are 
concerned, till Government is in a 
position to provide them employment, 
they will have to be provided with free 
rations. Otherwise they will be star-
ved to death. I would also request 
Government to return the compulsory 
deposit money to the workers, 
because in Tamil Nadu and other affec-
ted regions, workers themselves have
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come forward to donat one day' wages 
to the relief found, though they have 
also been badly hit; and they have 
promised to work maximum to mobi-
lize relief for the affected people. 
Therefore, it would be a good gesture 
on the part of the Government if they 
can refund the second instalment of 
the compulsory deposit money. With 
these words, I commend my motion.

MR. DEPUTY-SPEAKER: Motion
moved:

“Taking into consideration the 
huge loss of life and property caus-
ed by cyclones floods and lands-
lides in recent weeks in the Southern 
region of the country, this House 
calls upon the Government to set 
up an all party machinery at the 
national level to mobilise resources 
and men for organising an effective 
and massive relief work in the affec-
ted region.”

SHRI M. KALYANASUNDARAM: I 
have another amendment to move. 1 
move the amendment standing in my 
name, to the motion of Mr. Kodiyan.
I move:

That in the motion,—

add at the end—
“and recommends that the Gov-

ernment allot adequate funds lor 
the affected States, particularly 
to Andhra Pradesh and Tamil 
Nadu to enable these States to 
take up rehabilitation programme, 
in respect of reconstruction of the 
houses and huts, calerances of 
sand-cast lands, relief to the 
farmers who are affected by the 
damage to the crops, postpone-
ment of collection of arrears of 
loans from the farmers, and mora-
torium on recovery of debts in-
curred by ryots in the affected 
areas.

This House further recommends 
early refund of C. D. S. deposits 
to the workers in the affected 
area” , (1).

15, 1899 (SAKA) Floods in 3 I8
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When can I get a chance to speak, 
Sir?

MR. DEPUTY-SPEAKER: You will 
have to wait for your chance to 
come.

DR. KARAN SINGH (Udhampur): 
Mr. Deputy Speaker, Sir, the cyclone 
that has lashed South India has in-
deed created a calamity of national 
proportions. It has covered not only 
Andhra Pradesh, Tamil Nadu and 
Kerala, but also the Union Territories 
of Pondicherry and Lakshadweep— 
which seems to have  ̂been overlooked 
by the movers of the Resolution. 
This is a national Calamity, and a 
national Calamity has got to be treat-
ed as such. If we simply call it a 
national calamity, and yet approach 
it in a partisan manner, we will not 
do justice to the people who have 
been affected. I had occasion to visit 
the worst affected areas in Andhra 
Pradesh, the Divi taluka, the Guntur ; 
district and the Krishna district. The 
destruction there has to be seen to be 
imagined. Nobody who has not been 
there can really have an idea of the 
magnitude of the calamity that has 
befallen the people. The only paral-
lel that I can think of, is the area 
where the tank battles took place
a. ter the Indo-Pakistan war—we 
visited it, it was very close to my 
own home State. There has been 
total destruction; trees have been up-
rooted thousands of people have been 
killed, all hutments have been up-
rooted and tens of thousands of cattle 
were destroyed in those 4 or 5 hours. 
The damage to property, including 
hutments, buildings, standing crops 
and plantations, runs into hundreds of 
crores of rupees. This being the case, 
it is necessary that we should have 
a total commitment to rehabilitation 
and relief, and under no circumstan-
ces should we allow ourselves to be 
bogged down to unnecessary and 
avoidable controversies.

Two main points emerge: firstly 
the extent and the adequacy of the 
meteorological warnings that were

given; and secondly, the measures 
taken by the State Government im-
mediately following, or even before 
the disaster. As far as the meteoro-
logical department is concerned, I 
have had occasion to look through the 
various broadcasts and predictions 
that were made. The position is now 
quite clear. The metereorological 
department was able to predict the 
cyclone, but the course of the cyclone 
was erratic. It grew over the Bay of 
Bengal. It was heading first towards 
Madras and the warnings went out 
mainly towards Madras, because it 
was thought that it would hit the 
coast. Then it suddenly veered north 
and headed towards Visakhapatnam; 
and then before anybody really knew 
what was happening, it hit the 
Machilipatnam coast; and it created 
that tremendous tidal wave which 
was 20 feet high 50 Kms. broad and 
which went inland upto 10 Kms. 
Sir, in our tour we asked the people, 
particularly why they did not vacate 
their hourses in time. It appeals that 
cyclones at this time of the year in 
that area are almost invariable, and 
there was nobody in living memory 
who could recall the terrible calamity 
that took place in 1864, which was over 
110 years old; even the third genera-
tion there were not aware of this pos-
sibility. As a result of this, despite 
the warning, people were reluctant to 
leave their homes, and by the lime the 
tidal waves struck at 3 P.M. in the 
afternoon of the 19th with strong 
winds lashing over the areas and 
heavy rain it was too late, and the 
people were swept away. In addition 
to the area directly ravaged by the 
tidal \vave3 other areas were badly 
affected by the very strong winds re-
aching a velocity of upto 200 km an 
hour, by the very heavy rainfall and 
house collapse.

As far as the measures taken by 
the State Government are concerned,
1 have also had occasion to see per-
sonally and to study the various docu-
ments that have come to our notice.
I can say that it is entirely w r^g and 
unfair to say that the State Govern-
ment did not do anything , was not
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aware of the danger, or was in a 
state of shock for six days. It is total-
ly wrong. We have got the instruc-
tions that were given to the Collec-
tors of the 8 coastal districts, the 
warnings that high storms were likely, 
tidal waves were likely, and that 
action should be taken immediately 
thereafter. Despite the fact that com-
munication systems were disrupted as 
a result of the cyclone, the adminis-
trative machinery got into gear, the 
Collectors and the senior officers re-
ached Guntur and Machilipatnam 
and immediately steps were taken to 
open relief camps, to give inoculations 
and to give food. When we went there 
on the 25th, by then we ourselves saw 
thousands of people being fed, cloth 
being distributed, cash relief of Rs. 150 
being given to each family which is 
affected, and Rs. 1,000 to the next of 
kin of those who have lost their lives 
and various other measures that were 
being taken.

The main difficulty was the re-
storation of the communication sys-
tem, the road system. Army wireless 
was pressed into service and, as soon 
as water cleared, helicopters Began to 
make trips. Up to the 23rd about 100 
sorties were made by the helicopters 
food packets had been dropped and
5,000 tonnes of foodgrains were rushed 
to the affected areas. Cooked food 
was also distributed in a big way. 1 
haw a lot of details with me with re- 
agrd to this, 125,000 dhoties have been 
distributed and 90,000 sarees. Water 
supply has been re-established, elec-
tricity has been restored and almost 
the entire population has been 
covered by anticholera inoculation.

The people of Andhra Pradesh were 
hit by the cyclone and the tidqj waves 
which is a natural calamity. But what 
is really shocking, at least to this side 
of the House, is this that instead of 
rushing to the rescue of these people, 
instead of encouraging the Andhra 
Pradesh Government, very unfortuna-
tely, attempts were being made to 
have a political propaganda against
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the Andhra Pradesh Government. . . .
(Interruptions) I must protest against 
this, because there has been a deli-
berate attempt, a planned attempt to 
demoralise, denigrate and humiliate 
the Andhra Pradesh Government. I 
would very humbly tell my friends on 
the other side that this is not the 
way to meet a national calamity. If 
it is a national calamity, you have 
got to rush to their rescue. Do you 
know that the Andhra Pradesh Gov-
ernment, the entire administration, 
the Chief Minister himself and thous-
ands of officials, have been working 
f$r the last 16 days round the clock..
(interruptions) It is entirely wrong, I 
must say.. . .  (Interruptions) I am 
very sorry to say that this is most un-
fortunate. I strongly protest against 
this attempt to make political capital 
from a national disaster. $ot only 
that. Unfortunately, the army is also 
being dragged into the controversy 

quite unnecessarily. I would like -to 
say that it is our national army, it 
is n6t the Congress army ̂ r the Jana-
ta anhjc, it is the^MHan army, and it 
is the duty of all of us not to drag it 
unnecessarily into a \  controversy. 
Army helicopters were ulhpd for air-
dropping, army wirelesses were pres-
sed into service. In a detailed message 
that was sent by the Chief Minister 
of Andhra Pradesh to the hon. Prime 
Minister on the 21st. within 48 hours 
of the tragedy, he has acknowledged 
gratefully the help given by the army 
and air force authorities.

Why is it that there is this political 
cyclone has been unleashed against 
the Andhra Pradesh Government? I 
am very glad that the hon. Prime 
Minister is here, because he has always 
wanted to $reate high standards of 
p^ i c ^bfitofftogr. and I must say that 
tffNBfSlieiits made by him and the 
hem. President were balanced once. 
But the same cannot be said of all 
members of the Prime Ministers 
party. I was very sorry and shocked 
to read the statements. One hon. 
Member, a very senior Minister, a for-
mer colleague, said that for six days 
the Andhra Pradesh Government did
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not do anything to bring relief. This 
is an absolute falsehood. When the en-
tire administration is involved, wnen 
thousands of people, from school tea-
chers to patwaris. are involved in 
relief work, why is it that this sort of 
attempt is being made to demoralise 
them? Can it be— the Prime Minis-
ter will forgive me—because in the 
last general elections the Andhra Pra-
desh people firmly and overwhelming-
ly stood by the Congress and 41 out 
of 42 seats were won by the Congress 
Party? The Andhra Pradesh peo-
ple are very intelligent. They made 
onfc very distinguished exception. The 
hon. President of the Republic was 
that exception Otherwise it was a 
clean sweep. It is because of this that 
now*, when this national calamity has 
be fallen us, that these sort of state-
ments are being made.

1 would again appeal to the mem-
bers of the Janata Party. They were 
talking about seven Ministers. I agree 
that they have no monopoly of oppor-
tunism. There are opportunistic d e -
ments in our party also. but I would 
urge: let us not make political capi-
tal; even in South India, let us not 
exploit a natural disaster. May I 
point out to hon. friends opposite 
that even in the north the wind has 
changed? The results in U.P. have 
shown that even there this wave is 
ebbing. Please therefore do not try 
to use this sort of methods to make 
your party strong in the south. You 
will only succeed in weakening the 
party and the Government at a time 
of national calamity.

I have lived with national calami-
ties for 20 years. I have been in a 
border State where four times we have 
been attacked, where planes have 
flow'll over our heads laden with 
bombs. I know that at a time of na-
tional calamity it is the dutv of 
everybody to rally together. Maybe 
something better could have been 
done—I do not take that view beca-
use I have myself been there; but
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even if you take the view that such 
and such a thing should have been 
done, this is no way or time to ex-
ploit the situation. Day in and day 
out statements are being made by 
responsible members of the ruling 
party attempt to humiliate and 
denigrate the Andhra Pradesh Gov-
ernment. I would urge that this House 
is a tribune of the nation where we 
must rise above petty considerations; 
and we must desist from exploiting 
human misery.

Here I have one concrete sugges-
tion. After the current session of 
Parliament ends, I suggest that an 
all-party team, led by the hon. Spea-
ker, including, if possible, the Prime 
Minister, the Leader of the Opposi-
tion and members from all parties of 
both Houses, may visit the affected 
States in order to study the progress 
of relief work. Let us look forward 
to the problems that are ahead, and 
not backwards and blame each other 
for this disaster. t

Not only, the nation but the whole 
world is watching how We behave in 
this calamity. You will remember 
that a terrible calamity occurred in 
China, and they were able to rebuild, 
but here, instead Of rebuilding, we 
find this onslauht on the Andhra 
Pradesh Government, we find recri-
mination every day. This is no way to 
enthuse and encourage the people 
working there. They are 
working day in and day out, 
18 to 20 hours a day. I have seen them 
there. The Chief Minister and half his 
Cabinet is there. Our sympathy should 
go to them, our support should go to 
them.

There is urgent need for massive re-
lief, aid and assistance from the Gov-
ernment of India. I would like to con- 
gratula+p the Prime Minister on what 
he said in the last intervention, name-
ly that money will be no considera-
tion, but I sincerely hoT>e that his Fin-
ance Ministry also takes it in the same 
light. I have had the bitter experi-
ence for ten years m the Government. 
Whatever may be the Government po-
licy, sometimes the procedures are

Floods in 334
Southern States (Ms.)

DECEMBER 6, 1977



325 Cyclones and AGRAHAYANA 15, 1899 (SAKA) Floods in 326
Southern States (Ms.)

such that things get bogged down and 
then they will say, cut out of the plan 
allocations, cut out from here or cut 
out from there. The assistance must 
be given in addition to the plan allo-
cation. Then alone will the problem 
of rehabilitation be solved at all and 
even then it will be a long range pro-
cess. We must not only involve the 
Government, we must involve all sec-
tions of society. If it is a national ca-
lamity, all citizens must be in-

volved whether they are from Kash-
mir or Kanyakumari or whether they 
are from Gujarat or Arunachal Pra-
desh. Our nation is like a human 
body. Any pain in any part of the 
body is bound to reflect in the entire 
organism. Therefore, the entire na-
tion must be mobilised for this.

I would urge the hon. Prime Minis-
ter to consider what measures need 
to be taken on a long range basis in 
order to meet this calamity. I have 
suggested the setting up, on a perma-
nent basis, of a national disaster miti-
gation organisation which could deal 
with cyclones, floods, famines, earth 
quakes which occur every year 
throughout the country. It could be 
an organisation which should involve 
all the Ministries and agencies both at 
the Centre and in the States.

An additional radar installation is 
urgently necessary at the Machilipat- 
nam coast. The Meteorological De-
partment which is doing good work, 
requires to acquire a reconnaissance 
aircraft which could fly into the heart 
of the storm and thereby supplement 
the computer forecasting that the Me-
teorological Department does.

The cropping pattern will also have 
to be changed. Previously, the crops 
used to mature in December. But as 
a result of green revolution, the high 
yielding varieties mature in Novem-
ber. But in October and November 
invariably there are cyclones and 
floods. So the Orissa Rice Research 
Institute, the Pusa Institute should get 
down to the task of developing a high 
yielding variety which will mature in 
December.

Where are many other things whicn 
require to be done but I will not take 
too much time of the House. I would 
finally like to commend the tremend-
ous courage and fortitude that the 
survivors have shown. We have been 
round and met people who have lost 
everything. Yet I may say, they have 
not lost their dignity and they have 
not lost their courage. It was a mov-
ing experience to see the people who 
have lost seven members of their 
family. Even then they were erect, 
they have not panicked and they have 
no hysteria. We owe it to them to 
rise to the occasion. If it is a national 
disaster, let us rise above party consi-
derations, let us sink our differences 
and rally to the help of the people. If 
we do less than this, we will be in-
sulting the memory of the dead and 
we will be jeopardising the welfare ot 
the living.

firarc Jfrgtai (*ftp>r
f<W*fl ) : 3TTP2TST 19
% o t % srforrc % for *nr?sr s£*rft sfr

OT WR* g*TT +K1*!
6, 8 % SFT* 30, 4 0 ^TJT

OT%fnrcgt1, frr
HTfV HTcff <TT TO  fT

* r f ,  o t  M + to h * )
100 ft T O  % foyft cT? %
371T iTÎ r I fa*

?Tpft ^
% WZX R̂TT tjfTrft 3TT

fl+dl 'SfT :3?T
I iTFpfhr

'Sn* f^rr ctf tt r̂
'dH+'t r̂r ^ vĵ r̂ fr r̂rr̂ T

firrrf, r̂rarf f̂nr *rt sf t f t  ?tt t o ,
vTT-yi fan *T OT*T

?r
fc l  f f  I <TT *TR $ft I
* t t f ^ ^ r r o t 1 

sr^r ?fr



327 Cyclones and DECEMBER 6, 1977 Floods in 32S
Southern Staten (Ms.)

[«ft j^ftan]

<FP̂ Tff 1 sn r̂t *trt *tt *rf ft  i
*Tf ^ F T  ĝ TT fiF ^ft TK

war t  ^  sft firs: ztt t o  
fe^rrf T̂ft ^tt f  i w %  ^F^nrr ^ptptt
*3TT  ̂ fqr 3 ff  qT ^T f+tfll 

M l̂s g’MI ^ I *lfi
| fe  ?TF5T if 5̂ft j®  f5 r  |, ^  tr  ̂

tr̂ i
sto; * f  ^  |, ^  |, <ft
S* W ft  *T T̂ff, srf̂ fT HRriV 3  
W  *RT ^  ^TT ,^T%  ̂ I

TO («t l̂< *T *T̂ T yWT «TT; rft 
'<to*5 3T3T % ?T1X ^T q>t ^KHl T̂ 
H^ftx fe n  Sff ?fk  5̂T ^T SqTT 
f^ T T qr% fer^ :fen «iT , srk 
% r^ iK  q?t flfWdl *T MW\ st*T- 
TFT fî TT «rr I 5TT3T 1TW T̂ f®  
f̂ TT <fttf, ^T^T m T<RT
YtT'S^T^nn ijr^ g f  srf̂ ep q^RT
fsrrc 5 1 ^  % snm % fir^K
fT |  i «rftqr^rrarf ^ *nr<frrsrctfr 
t o  § f  t  * k  ^rsrf i r ^ n r

f t  t o  |, fro% ftrtT fi? t o  fa r  ** 
r̂rf̂ rr 1

? fk  q?tf *ri<4iY ^r?ft fciH IVi 
% <RFftRn> ?rro sst c t  ^ t| ,  <tt s ro  
TOt ^rf *ft̂ RTT *trt ^rff f  r toi^Y I  I 
%fer ^  *nnf#f % wft t o t  
fc^T |. 5^  §*rr | 1 ^ n r  s f
qTf̂ - % f% STFET TT <rWt «r î%
T̂O»t ti^Ndl <*> vl *T mIV qit§ ♦̂JV ^

7? i  i ^hi r̂rf̂ iT, >d̂ t% ?n% T̂T̂ rt 
^t  szrnr r̂nT% Tiv4^ld+

^  ^ t fw  fiw  ^rfem ^ 
r̂r r̂c mRR^Ri

^r% ^ r  ^ f e w f

r̂?rT ̂ tf^RT 5pV f , Uw^T ^ tf 5ffe-
?ftr f ^ W  q f f  fT  % I

?rrf%T w  ?Tfr f a r  % 5fnfr ^  r r ift^ n i^
% ^  n ^rf T̂cT apgf % ? (WWIR'
.mfenrr^ ^ v t  w t  srttt qpV
?ITf, fct>,rj ^T  ^  ?rfiij-
sfrrfnff % q ^ r  % % ^rnr c t m-
^ r  fir s r .T ifn : w f i T t T ^ r q r f t r ^ r i 'f r  

^  # r  fir r̂ ^  f t  ^  f t  «r#f qf^r 
f t  ^fWf r if i? v w  t o  i t  \
^ f t  +'K^I rTTft^TT^ ^f f ^ T  ^ t  f^TTr 
?ftT T̂‘R T  ^ t  %f*T^T % h i  1 1̂ ‘tif+T

W  1

MV spiT ftT f % apfT I  ftr ?TF5T if T̂T 
f ®  f t  ^TRIT «IT, f w  TOT r 

*T ^HTT f a r  ^ i f t  ^ f r  q r  ^ f t  
^ f N c T  %tut, rff ^Tft ^ t  # <+'l < % I K T
5ft f ®  ^ft v p N i f t  ?ft ^rf,
f t  ^P w H M  ^TR q>T ^ f t  % ? R ^ T  ftvC 
+'i4«fi^t «t  ^ t  ^n%i fir^  ^rftrcT If  z j f  
^ tt  ^Tf^rr g ^  q f t  ĥ ^ t t
STtr 5^5H % HTcT f e r  ^ r  ^ft qcfT 
ftpfTOH ^r^t^re f^srrf i ( w w ^ r ) 
^ r  q r  %  ^fhnr fn r r

«rr, % Pf*t ^3it% 5^  vft^ft 
q r  qr^r^T fiPTT ^rr T fT  f  i ( a m w )  
l*r  Hi*fi ^  q r  ^rr ferfd ^ r r

1 1 ^ r r  ^rff «rc =frtf
? rrd ro t ^ t  T f t
§  1 ^qjPT % ?tt5 fe r  ^ft vfhr 
q ^ ft q\% % ftrcr | ,  ^

f̂t^r f ^  w r I t  ^  f ^ r f  
^ t f w  ^.t: ^  1 1

^  % «Tfr ̂ ft^rf % ^y»i :37f
^ F F T  %  Jr v m i p f f f  f t #  1 

^TPTT ft» ^ f  T O ^ H  ^ t  
fq^ft t ^ f f t  i W T q i H  JIT ^ R ^ P T  

ftr^ft— jro rt* ^ f e f r  % r
 ̂ « q ^ p r  ) w pFfhr
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i i #  wpfift
i t  5TT5 SPT % «TT̂  ir =IKfa<l

>p3R%^ •^r^Jrs^srra'^t I  i,.,. >a
dnp if "' M’ilfd 1
rh  I ^TTqff W>1 s f e
it TTsT STFST *K*T< ^T ft^FT *fV

=r» 1 ?TT I

pst ^ tt % if
?r % r  f e n  |,

ft ^7; ^T % ?TFT % T̂PT-
^ feq"[ f> I °F̂T c!^

ftr̂ r *t, itn
ÎM ^  1 f[ff I (SJWH)

F̂r fwrrw, *rt fafasiT
sf, ^*ft ^  .̂. ^ f  ^̂ TT
(V l̂ I °f*̂ l f̂ > ?TT% if 

^4i< T̂FT % fin+ IT 
ft* f  I 3fT qT tr̂ T WiTT ^TT | 
fip ^TT W?t 9WT T3W ĵ STTT
f̂tr ct̂ ft ̂ rra' ffprT i <̂ 1 *tt 

^f^ff # ^ r  | 1 ^ t  ^rfefa-
%9Ff SjfT % TRT | ? STFET %
fMpRrK F̂t ^  TT&1 °hT| ^  Tt>
% ? ?pff < i^ f  $t£t 7 ^ n r
8 T̂TT, 3T 10 ^nR «<fll f> ? 
T̂T ^  ̂ T^T fWT WT ??T ^ ?

^tf et  if f̂t |̂ rr STPT ^ r  *TT
^pt yl̂ n % ?n^T ^rr-

*|?T f , ^T % SR7 ^
|, r

sdrKi % «tm*ii ^ %̂ r
1RR if ? fi’ f̂5«ii T̂̂ cTr g fif» ^  
JWdl̂ t TT ^ 5̂ +t̂  ^ f̂tT
XT5 yid!«<?t ^T % VZRvT TFT ?TN 

| I f̂t T̂rT if
7^ f  ?PRt vTPR̂ Tft ^t fe^T 
f  I ft ?nft f̂t ^TT T̂̂ rTT f , ?TT?5T 
?TT̂ 7T T̂ ft» fV»rlH

^ r f ^ iT  f %  ^ r q f t ^ r i r ^ i

i6  hrs.
^ R T %  f  *T$T T H R t %  t  ? 

f c ^ f t  W t  »T5ft i f  ^R^TT •TTcFf 

%  ^rtn* ^ f t r  ^ fn r  t p ^ t  §t(tt
^ t  %  f i r ^

^ ft T O ^ f ^ a r  t ^ F T ^ t  t  WT^TT 
T̂f̂ TT I ^T f̂t̂ T 4̂ 1 fisTT % Srî JT T3!- 

r R T  ^ 3  f t ’ HT |  %  ? R T  5n^r rfT
^  eft 3fTT ĉf-dr

I, % fer^r *mi
i f  ^ T P f R T T  i r ^ T  f  I ^ T ff ^ t r

f f  ^t t t  i r  f ^  ^ r r r  %  f r

^TPKT ^ t  ^ r f e f i r ^ H

?flr ^Hd 1 Tr̂ r f^ fe n w  ^t?t 
^̂ fPT % ftr ̂ r 4T«iH ^ifir-

fe ^ n w  ^  ^ r  foife- «f t  ?rm?r
75ST . . . (®TWFT) . . . ^ ^^TT 
^Tfc TT g  1 9 ,  2 0 ? f i T  2 1 c n f t ^

w  2r ? _ . ( « m R )

^ O  H?*RTTŴ T TR ( )
5TTT %  ^ T  f i r f ^ S T  '^ T  f?«T ^ T R n ^ T

i f  %  1 w  ?rnT w  f i r f o r r w
frfT ^^|rT . . .  I

MR. DEPUTY-SPEAKER: Mr.
Satyanarayan Rao, you are going to 
speak on this. If you do not want to 
speak and shout, then I cannot help.

SHRI M. SATYANARAYAN RAO: 
Sometimes shouting is necessary.

MR. DEPUTY-SPEAKER: No. no. it 
is not necessary.

finnr j*ii< ii^^hiT .*
j *TT <4̂  (̂ H cT̂  f̂WT 

T ^ t ^ T m t  5Tfi?% ,

"TTWf ^ T R  ^>T S H F E f ^  ^ T ; j f R -  

^ 0  ^ T  ^TW T ^TT ^ * n *  c TT *T 3 1 % , mI^T 
*TK f e f r  V T ^ T W  T̂ |T,
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^fT WT t̂ff ?. TO ^ 5
f^TT TOT tit* ^fT iTH^lX ^RT 
p n  *Tf ^n%^i%FTO % f^ r ^ T  

f t  s ^ r r  | ,  s s f e r  

ft% q f *Ffr 1

t f t ;  *Tf̂ fr 
t  ft* ^fl qT TOt TOf '5TT 

f̂t ?n^o ̂ fto tr̂ o sn<fto
* t o  M \ [ m ^  |, ^  ^t <n i \

€t*{ s m  % c f ^ f
fen  ^TO, 5  1
s?t % m *« f̂r sn ^ r  ^  ^ 
3*1 F̂t *TC *0^ T̂̂ T W  ^  % 
^d <J *ft< ^hxh! «fi‘ ^ ih^r V «igd ^r 

t̂dt  ̂*ft'< TO *̂rti fTdT
t|*tt tit* ^ tf srrwt ^fr q?; ^  <Rf
^T ^M+TT *Tft f>ll ftPfT ^T 3Tf HÎ Th 
ft  fa  fe r  st^tt 3Ft faTfa qfr strtY f , 
TO ft̂ TT STfc f e r
<TTf %^T ^P IW T  ftft  
dt ÊT ^ ^gd- ’T̂ WPT ft  H+di t  •
ft *rf ^ r r  r̂rfpn fa h+k  

<r£ta ^rr^r Sr ŝft «ifer< ft  
m  *£t nr «n  ̂*  f f r o  ft  tir* ^<£1 
«Tft TC qT*n?£ JJH'Udftd ft  drfV 
t o  «Ft 37^ ft ’jrt 'aii*i«t»r<F i

*Tf <5fa f̂^F s t m ^VfMtT *t Ît o t  
% n't %CTdmtfefep n #fe>
TOR § f  f  TO % 24 ^
% T̂T̂ T *TTO f*M
to^ t fe  24 *rt ft f e r  qr m
JfTC *Tf J^flH i f Z I
m *  *Tf t  eft 24 ^  %
? R T  ^TTft ^ t  <sls| 5P7^  3FT

^ n r n r  f t  H+ni ^  ^Tf f^r H t^ n

qf^n t ^ft qr ft, ^ft w  x*ft* 
f f ,  ^T tfC Tqr

?rrerVft ^  ̂  ^ r  q | ^ ^  ?fk
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^T ^T >̂T % ^T f T̂ ^T
^  «r t o  % ?^ r  ?t r V
^rfftj i w t  % im  ^ f  ^t| ftrf^T 
^ t ^ q  f̂t t o m  f t  m  f^rft 
t o m  fr  ^ r  ^nft TrwNrt" ^t t o t
? fk  % f e r  t̂ FT 44 m ^ '
ftTR^T fn 5R T % ^ ^ T ^ T  I  I 2?f
5t+  ̂ 1% OT M®t»I ̂  r«mlrf

r̂s f̂tq^TTO f̂ ^tt  qf^r ?n f ^ftr 
^  110 ^  T̂f ?n f
q r^  ^t§ w g q ^ R  ^ fm i %cR:qr# 
t o m  t ? f k ^ M T l ? r  ?r?n^ T f f ,

% ZFZT f^TRT ’ T O ft^ ftT ftl I 
dY ^T h R  ^T ^5 <ti< Ht^ +"<.
^T % fe r  4fiF?TO r̂̂ TFT +̂ Lm 
■̂ iTfu I T̂f ?Tft ^ 5Tfi?T % 
d ^ t  % P̂T̂ T ^Tt d < f % fro ?  
»T̂ t tl+dl, f̂T t̂ ^  TOkTT ^
^ fe r  f^rpr f̂r ^ r  to^tt ^ ^ f  

| tix*  fqrr ft T̂f 
^FfffT ^Tf^T  ̂ f°F ^T TOM F̂T fTOT 
qi€f TOM TOT̂  |tTHT^^T t̂ 

f̂ TO  ̂ «t><H °F f̂ iM, TO^T =t< <d I 
^Tff^ I

SHRI K. SURYANARAYANA (Elu- 
ru): Sir, first I want to express my 
gratitude to all Members of Parlia-
ment who have conveyed their sorrow 
and condolences to the members of 
the bereaved families on 21st Novem- 
ber. I also want to express my thank* 
to the President of the Indian Republic 
who visited Andhra on 24th or 25th 
November, and also our Agriculture 
Minister, Shri Barnala, who visited 
the affected areas. They have got all 
first hand information. On 30th No-
vember, our Prime Minister visited 
personally and got all first-hand infor-
mation. As the other friends have 
said, this should not be treated as a 
political issue. I was doubting why 
they were concentrating only on An-
dhra and were not taking so much in-
terest in thr tase of Tamil Nadu and



Cyclones and AGRAHAYANA 15, 1899 (SAKA) Floods in 334
Southern States (Ms.)

Kerala where also people have suffer-
ed, though not as much as in Andhra. 
TĴ at is, perhaps, because, elections in 
A ndhra Pradesh are coming. Some of 
the members of the ruling Party—not 
the entire Government—unfortunately 
want to exploit it and politicise the 
issue. I do not like that. That should 
wot be there. My friend who spoke 
before me, in the first instance, made 
a political speech, but finally said—
I am glad about it—that it should be 
treated as a national issue. The Gov-
ernment of India should help in every 
way and come to the rescue of the 
people there.

The recent cyclone was not a new 
thing for the Andhra coast. On Octo-
ber 13, 1679, a massive cyclone hit 
Masulipatnam and the neighbouring 
area; about 20,000 people were killed.
In 1789 also, a violent inundation of 
the sea took place in the neighbour-
hood of the port of Coringa in the pre-
sent East Godavari district. On April 
15, 1752, the Vizagapatnam area was 
the target of a destructive cyclone: I 
think, 30,000 people died. Again on 
May 20, 1787, there was a cyclone in 
the East Godavari district. In Decem-
ber, 1789, a tidal wave swept the 
town of Coringa, East Godavari dis-
trict, and 20,000 people perished. On 
November 19, 1879, a ‘disastrous cy-
clone overtook Krishna district. One 
of the worst cyclones in history over-
whelmed Masulipatnam on November
1, 1364. Coming to the present cen-
tury, the Nellore cyclone of November
2, 1927, was very intense. In the Ma-
sulipatnam cyclone of October, 1949, 
about 10,000 people died. In 1969 also, ̂  
there was a cyclone. And the latest 
happened on 19th November, 1977.

All these people may not knotir the 
seriousness or the gravity of the situa-
tion in the cyclone-affected areas. Im-
mediately they say 'Andhra* and 
‘South'India’. The issue should not be 
treated in this manner. We are not 
treating it like that. We are all 
Indians. We want this to be consider-
ed as a national issue. As Dr. Karan 
Singh said, if there is pain in any part,

the entire body feels the pain. Simi-
larly if there is any calamity in any 
part of India, the whole nation suffers.

Our Chief Minister, after the Prime 
Minister’s visit, has, in his letter, given 
all the details, and he has said that, 
whenever they wanted the assistance 
of Army, they had taken their help. 
But the loss of property suffered has 
not been given. The total crop loss 
in terms of area is 12.36 lakh hectares- 
and the value is Rs. 35,512.40 lakhs. 
The fodder damaged in terms of quan-
tity was 12.39 lakh tonnes and the 
value is Rs. 3,717 lakhs. Tobacco was 
also damaged. I am talking of the 
small farmers. The Land Mortgage 
Banks and the Reserve Bank have 
been kind enough to sanction loans. 
The number of tobacco barns damaged 
was 6,140 and the value was Rs. 1,200 
lakhs. The area affected was about
20,000 hectares. The loss of fertilisers, 
seeds and pesticides in government 
godowns came to Rs. 18.88 lakhs. The 
loss of the Andhra Pradesh Seed De-
velopment Corporation is Rs. 1 crore. 
There are so many other people also. 
So, the rehabilitation assistance we re-
quire is Rs. 30500 lakhs and, again, a 
subsidy of Rs. 65.4 lakhs for tobacco 
bams and full subsidy for reclamation 
of saline lands. I have myself visited 
some areas in four or five districts and 
I was there for about a week. I have 
found that the small farmers and 
even big farmers will take two to 
three years to rehabilitate themselves. 
So, I would request the Prime Minister 
to give subsidy to them. In some 
places I have seen that the entire su-
garcane crop over 15 to 20 acres has 

 ̂ been affected. Such is the gravity of 
£*tke situation there. Therefore, full 

îtfbsidy for reclaiming sand-cast and 
saline lands to the tune of Rs. 700 
lakhs should be given. The Prime 
Minister, who recently visited the 
place, has also said that money is not 
a problem, but the other day the Minis-
ter told me that only Rs. 5 crores 
from out of the Plan allocation has 
been given. This would not be help-
ful. Assistance outside the Plan 
should be given. This is a national
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calamity. Whatever the Andhra ^row 
is not for the Andhras alone. We 
have surplus lands and last year there 
was no necessity for us to import from 
outside. We want to develop our-
selves again: we want the farmers to 
be back on their fields and we want 
to give a fillip to the small industries.

conditions with a high sense of mis-
sionary zeal and enthusiasm. 1 am 
sure you will agree that any diversion 
of attention at this juncture would 
not only demoralise these sincere 
and dedicated workers but also seri-
ously hamper the progress of relief 
operations and we would have done 
a great dis-service to our country-
men.
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There are some other figures I would 
like to give. The Andhra Government 
has already opened 199 camps for 
poor-feeding during the last 15 days. 
So many people from other countries 
and other States are also visiting the 
place even without-the knowledge of 
•or without the request of the Andhra 
•Government. The number of persons 
rendered homeless, according to the 
•official figures, is 30 lakhs but I think 
nearly 50 lakhs of people have been . 
rendered homeless. The total damage 
to crops is Rs. 30 lakhs and odd and 
the loss of cattle and other livestock 
like goats, pigs etc. is nearly 5 lakhs.

All small farmers and agricultural 
labourers, particularly Ilarijans, had 
borrowed from nationalised banks to 
develop themselves, but even these 
people have lost their bullock-carts 

etc. So, all their loans taken from na-
tionalised banks should be written off. 
During a calamity like this even pri-
vate loans are asked to be written off. 
So, these loans which the agricultural 
labourers and Harijans had taken from 
nationalised banks should be written 
off.

Finally, I would llfce to quote from 
the letter written by the Chiei£Jflinis- 
ter to the Prime Minister:'

It would te  a sad day if at a tixne 
jttjjerr^e should have utilised every 
minute of our time for the relief 
and rehabilitation of these unfortu-
nate fellowmen we would be divert-
ing our attention to explaining what 
we have done or failed to do. I 
sincerely believe that officials and 
non-officials and a number of volun-
tary agencies are presently working 
in spite of the most unfavourable

So I would request all the Members 
who are visiting us (we welcome them 
and we will give them all facilities) 
not to make this a political issue. Elec-
tions are there, but there are so many 
other aspects also. Ninety per cent of 
our policies are the same and we differ 
only in the matter of implementation. 
We all want to help the poor man and 
get rid of corruption.

I would like to make a personal re-
quest to the Prime Minister kindly to 
consider the request of Chief Minis-
ter, Andhra Pradesh and rush to them 
all the help that is required £t the 
present hour.

I have visited all the affected dis-
tricts myself and seen their miserable 
plight. One of the immediate require-
ment of the farmers in these districts 
is fertilisers in terms of ammonia sul-' 
phate. Unless you rush them two hun-
dred thousand tonnes of this fertilizer, 
they would not be able to grow their 
second crop. In my district, West 
Godavari alone, 70 per cent of the 
crop has already been harvested, and 
30 per cent has been lost. For second 
crop, in my district, alone 1 lakh ton-
nes of fertilizers are needed. They 
have to grow again seed-beds. For 
that, I would request that free loans 
should be provided to them immedi-
ately.

In a calamity of this nature, you 
are providing for compensation for 
certain non-essential goods, but there 
is no insurance for the crops and for 
the cattle. We have been asking for 
that for the last twenty-thirty years, 
but this has not been provided. There



is no security for the agricultural com-
munity, and there is no security for 
the rural population. The carpenters, 
potters, black-smiths, fishermen etc. 
have all lost their implements. They 
need to be looked after immediately 
so that they can re-start their life. I 
would also request that crop insurance 
should be provided for with immedi-
ate effect.

Our people are not afraid of a cy-
clone, but this time it was an unpre-
cedented calamity. There Was no in-
dication or warning about this impend-
ing calamity by the Meteorological 
Department regarding the tidal wave. 
The scientists have not been able to 
provide any satisfactory explanation 
for the fire seen in the sea. Let us 
not blame any Government or any 
official; they took the required pre-
cautions. The tidal wave covered an 
area of 500 square metres and you 
will appreciate that it is not possible 
to take all the required precautions in 
that short period even if there is an 
indication earlier about it.

We have seen that there have been 
a number of railway accidents in the 
country during the last few years. 
The Government and particularly the 
Railway Minister are very much wor-
ried about it. But can we ask them 
that as the Government is not able to 
check these railway accidents, they 
should resign? The fact is that some-
body is behind these accidents and the 
Government will catch hold of them 
and punish them suitably. Therefore,
1 would request the Government to 
render all the assistance required by 
the Andhra Pradesh Government im-
mediately and on war footing.

.The problems created by the recent 
cyclones in the Southern States are 
beyond their limit. The Prime Min-
ister has himself seen the devastation 
caused by this calamity. He is fortun-
ately present here. I would once again 
request him and the Minister for Agri-
culture, let us not make it a party 
issue; it is a national issue and has to 
be tackled at national level. When
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India fought against Pakistan, the 
Government and the then opposition, 
now the ruling party, all joined hands 
together to face that situation. That 
is why we have won. In this manner 
we did not discuss the matter. Mr. 
Morarji Desai also spoke on that day 
in support of the Government’s action 
against Pakistan. In the same way, 
let us go jointly because we do not 
think of to-day only; we have to think 
of tomorrow and the day after. Other-
wise, we could have exploited the si-
tuation. I want to exhibit the photos 
of the cyclone and the tidal havoc in 
the Central Hall with the permission 
of the Speaker. The photos will bo 
coming in 2 or 3 days. If you see 
them, you will know what it is like— 
the cyrlone havoc and the tidal havoc. 
People Igpni other parts of the country 
will notfjeasily believe that the An- 
dhras have lost so much. As an ins-
tance to show how people are ignor-
ant. I will tell you one incident. 
Some years ago some scientists and 
some engineers visited our place. 
They asked: ‘Sir, how is the water get-
ting into the coconut?’ So, they are 
laymen and they do not know thes* 
things.

Please don’t take advantage of this 
calamity in Andhra in a political way 
Andhras may not be of the warrior 
race as you are, but they are a des-
perate people. Which way the wind 
will blow, you may not know.

I want to make a request. Please 
do not make other friends not to raise 
their voice. We are not for shouting, 
but because you speak something, our 
friends also shout.

I wish to express again our grati-
tude from our Andhra friends who? 
have suffered. In one of the village? 
we visited, we saw people standing 
in a queue. They were taking Puli- 
yodara—tarmarind rice. When I ask-
ed a lady, she immediately cried. She 
was also having 20 acres of land. 
She said, ‘I am having 20 acres. What 
use? My children have Jill died.

15, 1899 (SAKA) Floods in 338
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That is why I am here in the queue. 
Sir, this is the plight to which our 
people have been reduced to.

Sir, with these words, I once again 
thank you for giving me this oppor-
tunity to speak.

SHRI SARAT KAR (Cuttack): I 
have nothing more to say. I stood 
because I gave my name in the list.

There was a similar cyclone of the 
same magnitude in Orissa in 1971 
and I was then the Minister for Edu-
cation and Cultural Affairs. There 
was the Congress Government in the 
Centre. So I know that it is unfortu-
nate that when the cyclone has sub-
sided there in that area, it is gather-
ing momentum inside this House.

With due respect to the hon. Mem-
bers, Dr. Karan Singh who visited the 
place chose to accuse our side that 
we are making it political, but to call 
us political is also not less political. 
That is why our Prime Minister has 
given his wise advice that this should 
not be discussed here and that we 
should start working rather than go 
on discussing it for hours and hours. 
However, I would like that a parlia-
mentary team of both Janata and 
Opposition members should visit the 
area and see what sort of work is 
going on. It is ultimately the affec-
ted people who will decide who has 
done what It is not unlikely that 
some Central Minister or the Prime 
Minister or any other leader who 
has visited the place might have 
found some inefficiency on the part 
of 9ome government. It is rather deli-
cate that there is the Janata Govern-
ment in the centre and there is the 
Congress government in the State. 
In Orissa in 1971 we were the Utkal 
Congress government and there was 
the Congress government here. I 
think we did not drive about that. 
Probably Mr. Biju Patnaik was there 
in the Assembly and he was not in 
the government The central govern-
ment ex ended us assistance much 
later but the whole Cabinet and all
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officials ran to the spot. It was real-
ly an unexpected calamity. Every 
school was converted into a hospital 
and every teacher went there. We 
patrolled the whole area and collec-
ted the rotting corpses and set fire 
to them. International and other 
national relief <vg,anisatioj$si rjeached 
there after a week or ten days and 
they had all praise for the work we 
did and that was the certificate we 
got unasked for. Whether the Andhra 
government rose to the occasion, or 
not, it will be decided afterwards. 
Because the elections are coming and 
because there is the Janata party 
government here, we are unneces-
sarily entering into controversies. So, 
let us stop here and now and thus 
far and no further. We must think 
of the short-term and long-term 
measures. Let an expert committee 
go—I am told the committee is al-
ready there. Let them assess an# 
advise the government about the ac-
tion to be taken. In the words of 
the Prime Minister, money will be no 
bar. 1

So, I do not want to take the valu-
able time of the House. I would 
only request our Minister for Agri-
culture, Sardar Surjit Singh Baznala 
to see that all assistance is given and 
whatever is asked for, is given. As 
we did in Orissa, all the hutments 
should bp reconstructed and the re-
habilitation work must start. But 
that is a long-term process but im-
mediately the Ministry of Health 
should rush the necessary medical re-
lief and all sorts o f  assistance should 
be rendered immediately and the 
sand-caped land has to be reclaimed 
and made suitable for cultivation and 
for that a longterm- protection should 
be there. Our sea shore is not always 
prone to such an un-expected cyclone. 
The forests are necessary to protect 
from cyclone. Attention should toe 
attracted for doing all these things.
It is not a question of to-day to-
morrow, but for years together.

With these words I finish my speech. 
We must start the work.

Floods in 340
Southern States (Ms.)
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SHRI V. ARUNACHALAM (Tirunel- 
veli): Mr. Deputy Speaker, the
cyclone in Andhra Pradesh and Tamil 
Nadu resulting in unprecedented loss 
of life and property has imposed 
heavy responsibility on the shoulders 
of the Centre and the respective State 
Governments.

It is a terrible national calamity. 
Therefore, at this time of distress 
the Government is propelled to mobi-
lise all the resources and forces at its 
disposal to carry out relief and reha-
bilitation measures on war footing.

So far as the Government of Tamil 
Nadu is concerned, soon after the 
cyclone havoc, the Governm&ht ma-
chinery rushed to the spot with 4 
Helicopters, one Dakota and two Av- 
t o s  to supply the immediate necessi-
ties to the victims in. the affected area. 
Our Chief Minister Puratchi Thalai- 
var, M.G.R. wherever it was not pos-
sible to travel by road due to floods, 
made aerial visits. He rushed to the 
other areas by car to succour the vic-
tims.

Then he deputed Honourable Minis-
ters immediately to the affected areas 
to take all tangible relief measures 
without delay.

The staggering loss in men and 
material defies description. Accord-
ing to the available information in 
Press and Government nearly 600 
persons lost their lives.

Kudakanar Dam recently construc-
ted at the cost of Rs. 4 crores was 
washed away by the flood.

The dam constructed across Vallal 
Nathi was also swept away by the 
flood.

The standing crops over the area of 
5.75 lakh acres have been affected 
extensively.

The crops in 1,20,000 acres in Tan- 
jore and Trichy districts are totally 
lost.

Crops in 51,000 Acres have been 
submerged in the water. Lakhs and 
lakhs of plantation trees and coeonut 
trees have been devastated by the 
tornado.

Nearly 4.05 lakhs of houses have 
been heavily damaged and GO, 377 
houses have collapsed.

Nearly 5400 transformers have been 
damaged by the fury of the cyclone. 
The 66 K. V. Massive transmission 
tower on Tiruvarur route has collapsed.

Almost all the land to the extent of 
nearly 5 lakh acres adjoining both 
sides of the rivers are silted up with 
mud. It requires several crores of 

1 rupees for desilting the land.

Out of 16400 irrigation tanks, 3818 
tanks have been breached by the 
flood. Repairing them* alone will cost 
Rs. 13 crores.

About 6450 kilometres langth of 
roads belonging to National and State 
Highways Department and 1200 Kilo-
metres of Panchayat and Union roads 
are affected by the flood and cyclone. 
There are 4309 breaches in Highways 
roads and 893 breaches in Panchayat 
roads.

18 major bridges, 667 culverts and 
72 minor bridges were washed away. 
The cost of repairs to the roads, bri-
dges and tanks damaged by the recent 
cyclone in Tamil Nadu are esti-
mated to be over Rs. 30 crores.

All the colleges in Tiruchi town 
were submerged and marooned by 
flood waters for many days. Libra-
ries, laboratories, everything was 
washed away in the flood which'-caus-
ed a loss of Rs. 1.5 crores.

Thanjavur had esg^erienced the 
fury of cyclones and flood in 1900, 
1952. 1955 and 196L

Sir. since 1900, we have not come 
across a cyclone of such a virulent 
nature. Almost all river Cauvery, 
KoUidam, Vaikal, Amaxayathi, Pennar,
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Palar, Thambiraparani, Kadana 
Nadhi, Rama Nathi and Chitra Nathi 
were on spate. The river Cauvery 
carried the maximum designed capa-
city of around. 1.82 lakhs cusecs of 
water in 1961. But, this time, it carried 
a little over 3 lakhs cusecs of water.

Never in the history of Tamil Nadu 
have we faced such a colossal loss 
of lives and property. The virulent 
hands of the cyclone have almost des-
troyed the coastal beauty of our land. 
A true friend never fails to come to 
rescue at the time of distress. Aptly 
so, soon after the cyclone while our 
affected people were perching like 
birds on rooftops of buildings and 
trees and standing dazed with tears and. 
tattered clothes in battered conditions, 
our President, Prime Minister and ‘ 
other Central Ministers visited the 
affected areas, to pat and pacify the 
victims. On behalf of the people of 
Tamil Nadu, especially, the victims of 
cyclone, I thank the President, the 
Prime Minister and all the other mem-
bers! who have visited! the aiTected 
areas.

No doubt, our State Government has 
taken speedy and effective steps for 
relief and rehabilitation work. It has 
been duly acknowledged by all the 

. celebrities. Shri Bahuguna, our Min-
ister, who visted there has admired 
the work done by our Government. 
Sir, the Minister has in reply to a 
question, denied that Government or 
Government machinery did not act 
swiftly in meeting the situation cau-
sed by floods. They had taken all 
possible steps to meet the challenge 
and in providing succour to the affect-
ed people.

Sir, it will be more appropriate if 
I refer to what our Defence Minister, 
Mr Jagjivan commended about the 
relief work in Tamilnadu. Talking to 
newsmen at Raj Bhavan after his 
visit, he said:

“He found standing paddy orcDs
in ripe stage submerged under flood
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waters. In many places, he saw 
banana gardens, coconut and plan-
tain graves and several small houses 
and huts destroyed’’.

“The Tamil Nadu Government ana 
its officials had done a good job m 
providing relief to the victims as 
expeditiously as possible” .

The eight-member Central study team 
under the leadership of Shri R. K. 
Saxena inspected all the affected areas 
and discussed with the officers and 
said:

I quote:
“The leader of the team. Mr. R. K. 

Saxena, told newsmen that their im-
pression was that relief work had 
been provided in time, and the peo-
ple were on the whole satisfied with 
the relief measures undertaken.

The State administration has 
left no stone unturned in giving re-
lief to the affected people and we 
are very much impressed by'the way 
the State Government has coordina-
ted the relief work/'

Sir, above all, the tribute given by 
our Prime Minister to the officers 'vho 
have been entrusted with the burden 
of the relief work is noteworthy. He 
s^id to the correspondents at Madras 
airport and I quote:

“The spirit for social work 
evinced by the Tamil Nadu Govern-
ment officials should be appreciated'.

Sir, I am referring to all these things 
not for any pontiflcation but just to 
state how our State Government has 
done its duty for the restoration of 
the normal life of the victims. We 
have done our best. At the same time 
we are not content with this imme-
diate relief of this type. We want 
longterm permanent and constructive 
measures. That can be taken only 
with the help of the Centre.

In Tamil Nadu, the total lost amounts 
to nearly Rs. 200 crores. Now, the 
Government have proposed to spend

Floods in 344
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It 100 crores for relief and rehabi-
litation work. At the same time, the 
Government at the Centre which is 
expected to share a heavy responsibi-
lity at the time of this national cala-
mity and devastation will be guilty of 
dereliction of its duty if it does not 
rise to the occasion.

Expending Rs. 100 crores from the 
State Government’s Exchequer is an- 
other havoc financially to the State 
Government. So, the Central Govern-
ment must come forward to bear at 
least the major portion of the expen-
diture which is proposed to be spent 
by the State Government. The res-
ponse from the Centre is not ade-
quate. It has granted only Rs. 7 cro-
res as advance towards the relief mea-
sures so far. The magnitude of the 
calamity and the stupendous task 
facing the State Government have 
been testified by the President, the 
Prime Minister and other Central lea-
ders. The attitude of the Govern-
ment granting money towards the re-
lief work is far below what we ex-
pected eagerly to be. The Central 
Government have been repeatedly say-
ing that money is not a problem. Help 
will be given. At the same time the 
Central Government is insisting on 
the principle of Sixth Finance Com-
mission. I am quite sure without 
changing the principle of the Sixth 
Finance Commission it is highly im-
possible for this Government to help 
the State Government. We know the 
Central Government was generously 
granting money for relief measures 
but some States took undue advantage 
of it and magnified the factual posi-
tion and manipulated the actual loss-
es. As a result thereof the Sixth Fin-
ance Commission was forced to adopt 
a principle. But the present situation 
is a different one. It is accepted by 
all that it is a national calamity. Since 
it is a national calamity extraordinary 
consideration of the Central Govern-
ment is indispensable. I want to know 
from the Central Government whether 
it is going to change the principle of 
the Sixth finance Commission and 
whether our Prime Minister thinks 
that the principle of the Sixth Finance

Commission is based on wise policy. 
It is a challenge not only to our abi-
lity but also to our nobility and 
spirit of unity. That is why a change 
in the policy is necessary. I mention-
ed certain lapses and omissions and 
defects and laults not with an in-
tention of making any charge but only, 
to present our difficulties and senti-
ments which have not been duly rea-
lised by the Central Government. I 
know this is not the time to criticise 
or accuse anybody. It is a vital hour 
for lending a helping hand. There-
fore, with folded hands I beg to the 
Central Government to change the 
principle of the Sixth Finance Com-
mission to wipe out the rolling tears 
from the cheeks of millions and mil-
lions of people. If the Central Gov-
ernment with an annual income of Rs.
12,000 crores fails to resuscitate the 
normal life of the victims, don’t think 
your inability will be established; in-
stead your irresponsibility and in-
difference will be exposed to the world.

SHRI R. VENKATARAMAN (Mad-
ras South): Mr. Deputy-Speaker, Sir, 
my colleague and comrade Arunacha- 
lam has given details of the losses that 
had accurred in Tamil Nadu. The diffi- 
cutly that arose in Tamil Nadu was 
that there was continuous rain before 
the cyclone. Then there was a cy-
clone and it was followed by conti-
nuous rain thereafter acentuating the 
difficulties oven of relief measures. 
The cyclone affected the coastal areas 
and devasted the whole place. Floods 
affected Tirucharpalli district and 
completely submerged two major ci-
ties, namely, Tirucharapalli and Sri- 
rangam. The Kodagarar dam burst 
Completely submerged the Vedasun- 
dur area and hundreds cf lives were 
lost Now, it is because of the floods 
and the cyclone coming together that 
the problem was accentuated and the 
losses have become very acute and 
severe. When we went round arM* 
saw those areas we found that misery 
was writ large on the faces of the 
people which cannot be described.

Sir, I must at the outset pay my tri-
bute to the Tamil Nadu Government
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for the prompet and effective action 
whLh they took. Sir, I do not belong 
to that party, but certainly where good 
work is done, it must be acknowled-
ged. The Government immediately 
took steps not only to rush relief 
measures to those places but what 
they did was even more effective work 
by way of evacuating the people from 
the coastal areas and then finding them 
shelter in view of the oncoming cy- 
alone. There was a heated discus-
sion a few minutes ago about the pro-
vision of relief measures by the An-
dhra Government in the cyclone affec-
ted areas. If one -had looked at the 
chronology of events, otie would, un-
derstand that even on the ]9th till 
4 O’clock — that afternoon — the 
Meteorological department said that 
the cyclone was hitting the Madras 
City coast and all the people in the 
Madras city, people particularly liv-
ing in the coastal areas, particularly 
in the Foreshore Estates and other 
places, should be compelled to move 
out of that place. In fact, when peo-
ple were reluctant to move out, elec-
tricity was cut and they were com-
pelled to move out of those places. 
It was only after 4 O’ clock in the 
evening—sometime at about 6 O' clock 
or so — they sald-that the course of 
the cyclone had changed and that 
it was going to hit the Andhra coastal 
districts of Nellore, Vijayawada and 
Masulipatnam. So, it would be wrong 
to say that the information was given 
earlier in respect of the severity of 
the attack, in respect of Andhra. Every 
body was fearing and feeling appre-
hensive that it was going to hit the 
Madras coast and all the precautions 
were taken only against the cyclonic 
devastation in the Madras area. There-
fore there is no use of shifting the 
burden on one side or the other, shift-
ing the blame on one side or the other.
It is better that we devote ourselves 
to the task of rehabilitation. The 
Tamil Nadu Government also did a 
very nice tiling. The roads were 
triocked with the uprooted trees and 
communications had become comple-

tely impossible. Normally, in Govern-
ment, we would announce a date on 
which those trees would be auctioned 
and then on that particular date auc-
tion would be held. The highest bid-
der will have to cut and take the trees. 
This will take at least 15 days to one 
month and during that penod, the 
entire road would be blocked and 
the communication would be affected 
The Tamil Nadu Government said 
“anybody who wants to cut and carry 
away the trees can do so” . By this 
the entire road block was cleared with-
in 24 hours. I mention this because 
in future the Government may take 
a lesson from this. Of course, by 
this process, they might have violated 
the rules. Perhaps they may even be 
charged by the Public Accounts Com-
mittee for not following the usual 
procedure as laid down in the rules 
for disposing of the trees. But by 
doing what they did, it enabled the 
restoration of the communication sys-
tem and relief measures could be rush, 
ed to various areas as quickly as pos-
sible. 1

I do not want to repeat the figures 
which my freind Mr. Arunachalam had 
given. But I would say what should 
be done in future. The need for work 
is imminent, urgent and necessary so 
far as the agricultural lands are con-
cerned. There is already the report 
of the Tamil Nadu Government that 
thousands of acres of land have bees 
silted with sand and they have got 
to be reclaimed. I would appeal to 
the Government to request the Reserve 
Bank of India to take immediate ac-
tion through the Land Development 
Banks for affording the necessary relief 
for the purpose of reclamation of the 
land. We do not want the Central 
Government to give any aid. The peo-
ple who own lands do not want any 
help in that way. All that they want 
is that immediate credit should be 
available on a long term basis i-preac 
over 15 to 20 years so that they can 
reclaim their land and then make 
them cultivable. Many lands will not



be able to raise a second crop in this 
or the next season. On account of 
that it is possible that food produc-
tion in Tanjore district will go down. 
My appeal to the government is that 
immediate instructions be given to 
the Reserve Bank to give liberal loans 
through land development banks for 
the purpose of land reclamation.

The second thing is, crops have 
been destroyed and the Tamilnadu 
government, I am sure, will give re- 
venu remission. I would suggest that 
the levy may be suspended in Tanjore 
district. That is the area where crops 
have been completely submerged; the 
whole crops have been destroyed. It 

is  not proper to continue the levy in 
that district where there has been so 
much destruction. Whatever little 
is available will be distributed among 
the people in the district and levy 
is causing a great deal of hardship. 
When I went round the district they 
said: at least save us from the levy for 
this particular harvest; the next har-
vest you can have levy and for that 
we have no objection. But so far as 
this harvest is concerned, the levy 
must be immediately withdrawan.

With regard to loans, I may say 
that the loss has been so great that 
they would not be able to repay this 
even in the future. If they could not 
write off any instalment and the in-
terest, at least the interest thereon for 
this particular year should be written 
off. Unless they write off the interest,
~the accumulated interest and interest 
on interest carried over for ten or 15 
years will become three times the 
amount and the burden will increase 
so much that they will not be able 
to bear. So at least the interest due 
on cooperative and other loans for this 
year may be written off.

Next seriously affected area is plan-
tations. In Tanjore district we have 
a large number of coconut, banana, 
betel-vine plantations. All those trees? 
-which have been standing for ten years 
•or even 50 years, were lying prostrate
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when I went round, oaying homage 
to the cyclone God who had destroyed 
them. They cannot be put up again; 
they will have to be planted again 
and loan and subsidy will have to be 
given for replanting both. A subsidy 
of about Rs. 300—500 per acre is neces-
sary to supoprt new and fresh plan-
tations and bring them up.

I would also suggest that there 
should be a moratorium on these loans. 
A coconut starts yileding after ten 
years and if a person is asked at the 
end of the second or third year tfte 
instalment and the interest .it is a 
sure way of ruining him. In respect 
of those crops which take a long gas- 
tation period to yield, particularly co-
conuts, a moratorium for payment may 
be given. The cattle lo3t has been 
considerable. People in the district, 
when I went round asked for small 
loans of Rs. 200 or 300. I do not know; 
the other side may be allergic to the 
twenty point programme but so far 
as we are concerned, we had imple-
mented the twenty point programme 
in Tamilnadu so effectively and fidt 
loans to the poor people from the 
banks to carry on small trade, smaTi 
business and so on. With the result 
that when I went round this time they 
asked me to get again the very same 
loans. I told them that the govern-
ment had changed and I could no 
longer get it. They said: you are the 
person who got it the last time; why 
don’t you get it again. Therefore, T 
should like some of my friends there-
to come to Tanjore district in Tami;- 
nadu and see how people there ap-
preciated small loans tfiven by thr? 
banks to them to carry on small busi-
ness and trade.

The next item is houses. About five 
lakhs of houses—that was the figure 
given to me by the government—have 
been. destroyed and a house on an 
average costs anything between 500 
and 5000. If you put it at an average 
of Rs. 2000, the loan required woirfd 
be of the order of Rs. 100 croreis. 
There again, no subsidy is required.
All that we want is a liberal aid by

15, 1899 (SAKA) Floods in 350
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the Reserve Bank, in the form of long 
term loans so that they may rebuild 
and repair the houses. In Tamil Nadu, 
during my time, I had started an in-
stitution known as the House Mort-
gage Banks. There are financial in-
stitutions to provide credit for build-
ing houses, but there are no societies 
for helping people to repair the house?. 
We have started one such society and 
the result was we could help 
from the Reserve Bank for the pur-
pose. That institution may be re-
vived not only here but all over the 
country and people may be helped to 
rebuild the houses, repair the houses 
with the help of loans given by the 
Reserve Bank.
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The next point is, in Tiruchirapalli, 
as I said, rivers Cauvery and Coleroon 
joined together. In fact they were 
separated and Lcrd Ranganatha stays 
in the middle. The name ‘Srirangam’ 
stays because of the encircling of the 
God by the two rivers. The temple 
and the neighbouring areas were all 
submerged under water. Both the 
rivers came together. I would like to 
mention that the five Colleges viz., 
Seethalakshmi Ramaswamy College, 
Holycross College, St. Joshoph college, 
Bishop Heber College and the Na-
tional College, have suffered such a 
damage that the Vice-Chancellor of 
the Madras University, who visited 
that place, had estimated that the loss 
would be of the order of Rs. 1.5 cro-
res. He lias already Witten to the 
UGC and has asked for  ̂assistance in 
this regard. I would like the UGC 
to give a sympathetic consideration to 
this and give all possible *help. Other-; 
wise, it will be very difficult for tttese 
institutions to run. Lastly, there ŝ 
a United Nations Distress Relief Orga-
nisation (UNDRO) which gives relief 
to various countries when they are 
affected by disasters of this kind, 
flood, fire and so on. It would be 
a good idea to approach this interna-
tional organisation for relief in this 
regard.
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^n^TT îHdT r̂t ?TT^T ^ f̂ F f^f ^  
^^t Sr̂ riM °hl ^T°hI«lT >̂<HT ^ I T̂TTT 5̂T 
3̂RT % f̂ TTT di||< ^TRT ^T  % fir^ 

T& | I

% *  W5̂ f % mq  t  ?TFT ^t 
I ^ f% ^Ih ^ T̂§T ^ft^% ^T iT̂ TT f^TT 

rftT ^ft wt̂ T r̂ ^  ^ f  %, erfir-

t  ^  f^ .  >̂TcTT

i 1
SHRI M. KALYANASUNDARAM

(Tiruchirapalli): Sir, I do not want to 
take the time of the House by going 
into details of the losses suffered as 
a result of the cyclonic havoc in Tamil- 
nadu, Andhra Pradesh and other pla-
ces. Previous speakers have given the 
details. Speaking about Tamilnadu, 
the details given by Shri Arunachalam 
and Shri R. Venktaraman are only 
based on the facts given by the ad-
ministration and even the administra-
tion admits that the facts are not com-
plete. So, the losses may be still 
more.

17.00 hrs

What we have to do for the future is 
more important than what we say 
about the losses suffered. This tragedy 
is something like an external aggres-
sion. If there is a threat of aggres-
sion, we expect the whole nation to 
stand united and face the aggression. 
Like that, nature also has its own way
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of threatening especially our Sotuhern 
coast. Geography cannot be changed. 
Our peninsula is under tropical zone. 
The tropical seas have their own be-
haviour. We have to learn to live with 
cyclones of the Bay of Bengal, of the 
Indian Ocean and of the Arbian Sea. 
We have to prepare our people and we 
have to prepare our administration for 
that

Some hon. Members were saying 
that the Andhra Government was not 
doing the correct thing cr doing a 
wrong thing. Even when the relief 
work has been done properly, what 
are the steps taken by way of pre-
ventive measures? Except for some 
administrative measures taken in 
Kerala, nothing was done by way of 
preventive measures in both Tamil 
Nadu and Andhra, although the warn-
ing was given. We have to admit that 
our meteorological system has made 
tremendous advance during the past 
15 years of our Independence in spite 
of the hangover of the colonial rule 
of more than two centuries. Before 
Independence, the function of the me-
teorological system was giving infor-
mation to mercantile ships of the Bri-
tish Government or for some limited 
purpose. Today it has advanced. It 
is called upon to perform very impor-
tant functions with regard to agricul-
ture, civil aviation, shipping and so 
many other things. It has become part 
of the economic life of the country. 
They have done some useful work 
also. There were cyclones previously, 
as explained by some hon. Members. 
Nowadays the newspapers are also 
doing some useful work by diving into 
the archives and bringing out the facts 
regarding the various cyclones in the 
past. But recently there were two 
big cyclones, one in Orissa in 1971 
and the other in Andhra Pradesh in 
1970. At that time, at the initiative 
of the Central Government, Cyclone 
Distress Mitigation Committees have 
constitued, one in 1970 and the other 
in 1971, The reports of those Com-
mittees are there. What was done on 
the basis of those reports? Those
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Committees have made very valuable 
suggestions for precautionary mea-
sures when there is a cyclone threat. 
They have recommended the steps to 
be taken before the commencement of 
cyclone season, during the cyclone 
season and after the cyclone season. 
Some guidelines are there as to what 
should be done. Even with regard to 
these recommendations, I think they 
are still in the library records. A de-
cision has not been taken on these re-
commendations. But this is not the 
responsibility of the Meteorological 
Department. Other departments must 
come together and take a decision and 
give guidelines to the district adminis-
tration. If there is a break-down of 
law and order, the District Collector 
knows what he is expected to do. If 
there is a declaration of Emergency, 
he knows what he has to do. If there 
is a famine, he knows what he has 
to do. But if there is a devastation 
on such a colossal scale due to cyclone 
and tidal wave, the District Collectors 
are unable to know what they are ex-
pected to do. But it is left to the 
district administration or the State 
Government. I think the Government 
of India should prepare the State Ad-
ministrations and the Defence forces— 
especially the Navy—and other wings 
of Administration, as also the people, 
to face such calamities bravely in ad-
vance. There are several suggestions. 
The resident has now repeated these 
suggestions; and the Prime Minister 
has also done it. It is good that at 
least now they remember it. Let the 
losses suffered by our country and 
the lives lost by us be a warning 
for the future. Let us not be talk-
ing about it as a calamity and a tra-
gedy, let us transform this tragedy 
and calamity into a opportunity for 
national re-construction and for sav-
ing the costal areas in the future. That 
should be the attitude of the Govern-
ment of India. Of course, the Minis-
ter who is going to reply, alone can-
not take the responsibility. All the 
concerned Ministers should sit toge-
ther, and think of working out a 
scheme for the prevention of such a 
calamity.
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I now come to relief and rehabilita-
tion. Some experiments have taken 4 
place; and some more experiments 
are yet to take place. Although in 
the World Meterologioal Conference, 
the Western delegates declined the 
proposal of the Indian delegation to 
construct a centre for the study and 
analysis of the tropical cyclones ti.ial 
waves and storms, because they are 
not interested, and they will be in-
terested only in constructing r»a d̂! 
and atomic bases in our Ocean, and 
not in the construction of bases for 
defending our country against the cy-
clones—our meteorological system has 
conducted one experiment in 1963, and 
again in 1973 with Soviet collabora-
tion—Indo-Soviet experiment, as it is 
called. In April 1977, there was an-
other experiment called the Monex
1977. Again in 1979, they are going 
to have the Monex i.e. Monsoon Ex-
periment, with the help of the Soviet 
meteorologists and ships and also of 
Indian scientists. This cooperation is a 
good augury for the future. These 
experiments will help us to study 
the behaviour of the seas and espe-
cially of the Bay of Bengal, Arabian 
Sea and the Indian Ocean, and will
b.: of immense help to our meteorolo-
gists to forecast not only in the rou-
tine manner, but even to fore warn 
more precisely about cyclonic storms, 
and even tidal waves. It is possible. 
Theoretically, scientists agree that it 
is even possi ble to attack the cyclone 
and mitigate its devastation. Theoreti-
cally, science has advanced so much. 
But we have yet to devise the mecha-
nism for the practical implementation 
of that method. Let us think in terms 
of how to give protection to our coun-
try against these natural calamities, 
which have almost become frequent. 
Of one studies the history of cyclonic 
storms during the past century and 
more, one will find that the cyclone 
has become a habitual visitor to one 
part or the other of our country. I 
suggest that money should be spent 
on these projects also. Money shouli 
not be a problem for these projects.

Cyclones and AGRAHAYANA

Coming to the problem of relief and 
rehabilitation of the affected States, the 
Central team has gone there, and the 
Ministers of course would have gone 
there, to console the affected people 
and to give them encouragement. It 
is good; but what is needed is money. 
The State Governments resources are 
very thin. For four years we were 
suffering from drought in Tamil Nadu. 
Even three months ago we were cla-
mouring for drought relief. This is so 
sudden that the whole thing has chan-
ged and now we have to ask for help 
for reclamation of sand-capped land, 
replanation of banana trees and 
coconut groves, reconstruction of da-
maged dams and breached bunds of 
the rivers. As at present, the esti-
mate comes to nearly Rs. 200 crores. 
The State Government by itself can-
not meet this large expenditure. Even 
if the amount is allotted from the Plan 
allocation, the economy of the State 
will suffer, it has already suffered.

Out of 15,000 tanks, 3,000 important 
tanks have been washed away. Many 
villages in Mr. Subramaniarn’s consti-
tuency have been wiped out, you can-
not see them. That ha3 happened in 
Trichy also. The whole economy of 
the State, agriculture, industry, all 
are affected. More than that ,the buil-
ders of the nation—ihe 'ishonnen.
the handloom weavers, lakhs of agri-
cultural labourers, small traders and 
workers in factories — arc in distress. 
It is not charity that is needed. The 
nation owes a duty to this section of 
the people whose labour it has exploi-
ted and built big houses and bunga-
lows. In the same affected areas, well- 
built houses have not suffered much 
loss.

In places like Srirangam and Tiru- 
chirappalli as also Nagapattinam. no 
section of the people has been left 
out; even temples and gods have 
not been spared. Everybody was sub-
jected to severe loss. Small traders, 
merchants, peasants, bidi and ciga-
rette workers, all have suffered.

This requires a big programme of 
relief. The Tamil Nadu Government
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is doing its best within its resources. 
The help given is not adequate. The 
devotion with which the administra-
tion is discharging its duty should be 
acknowledged. Voluntary organisa-
tions are also coming forward to help. 
I must, from this House, acknowledge 
the services rendered by several volun-
tary organisations immediately after 
the cyclone. Particular mention 
should be made of the public sector 
undertaking Bharat Heavy Electricals. 
Thousands of young, trained workers 
went into action with some make— 
shift boats to save the people hang-
ing on to trees and house-tops. Their 
services should be acknowledged and 
appreciated.

I would appeal to the Government to 
§tand by the promise made by the hon. 
Prime Minister that money will not 
be a problem, but it should be given 
in time, within three months. Our 
people do not want to beg and stand 
in a queue for a handful of rice or 
anything like that. They are prepared 
to work, give them work. Let them 
go and build roads and houses, close 
the breaches, reconstruct the damaged 
dams. Labour is available, and the 
work is there Please put both toge-
ther with some adequate grant and let 
these people look after the construc-
tion.

DR. HENRY AUSTIN (Ernakulam): 
Mr. Chairman, an unprecedented cala-
mity has befallen our country. That 
the recent killer cyclone caused death 
and destruction only in certain regions 
of the country does not detract from 
the national character of the disaster. 
In fact, the immensity and intensity 
of this disaster was such that it has 
evoked international concerned and 
sympathy. It is an irony of fate 
that a depression that staited 
in the Bay of Begnal in the 
second week of last month, soon deve-
loped into a cyclone and lashed at 
several States of our Union. My 
esteemed colleague, Dr. Karan Singh, 
who headed a Congress Parliamentary 
Party delegation to the cyclone hit 
areas, has presented before this House 
a graphic picture of the situation as
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he and his team found and assessed.I. 
therefore, do not want to go into de-
tails of the various areas where thit» 
cyclone has; hit and caused terrinc 
destruction and damage in terms of 
human lives lost, destruction of cat-
tle, property and standing crops fcnd 
dislocation of traffic and communica-
tion, which is unprecedented. Al-
though the destruction was of such a 
magnitude, the Central Government 
has not taken that much of interest 
which it ought to have taken. I do 
not want to make a political exploi-
tation of the misery of the people in-
volved in this tragedy; but is it right 
on the part of the Central Government 
to leave this entirely to the States 
with their meagre resources especial-
ly when some of the States had to 
undertake similar relief wor* omy 

. three or four months before? I would 
come to that aspect later. The details 
of loss sustained by Andhra Pradesh 
and Tamil Nadu have been presented 
by hon. Members who spoke from 
those States. /

I would like to say something about 
the loss sustained by my Stale, 
Kerala. In the backround of heavy 
losses in terms of human lives, pro-
perty, etc. sustained by Andhra Pra-
desh and Tamil Nadu, we i:<ay not 
come into the picture in that big way. 
As a matter of fact, at a meeting hcla 
in Kerala, on this problem of cyclone 
and the devastation it has caused m 
Kerala, people raised the question 
why the Kerala Government did not 
give due publicity to the destruction 
in Kerala but it was explained by the 
Ministers that they did not want to 
highlight the losses because they were 
struck and shocked by the thousands 
of lives lost in the neighbouring 
States of Andhra Pradesh and Tamil 
Nadu and their hearts and sympathies 
went out to those peoole, people ac-
cepted that view. Such was the na-
tional concerned that was shown 
about this tragedy. However, the loss 
sustained and the anguish and travail 
of our people in Kerala should not be 
lost sight of. I am reading from a 
handout issued by the State of 
Kerala regarding the damage caused
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to the State. According to the Chief 
Minister s statement, the damages 
caused have been of the oruer 
of Rs. 10,30,4a,000/-. The number o* 
houses destroyed was 8492 and the 
loss in terms of money was Rs. 
2,71,74,000. The number of houses 
damaged was 19,863. The crop area 
destroyed was 38,400 acres and tne 
crop area damaged was 52,500 acres, 
number of fishing vessels lost was 
liu and the number of nshing vessels 
damaged was 735.

it must be said to tlie credit, oi the 
State of Kerala that tney had given « 
sufficient warinnig about the cyclone 
to the people. Not only they had 
given a warning to the people but they 
had deputed a large police force all 
along the coast since the 9th of last 
month when we had a big land-saue 
at Palghat where some people lost their 
lives. Tney heeded the auvice &iveii 
by the Meteorological Department and 
posted policemen all along the coast. 
They prohibited the poor fishermen 
who were living from hand to mouth 
from going to the sea. If they had 
not taken those precautionary mea-
sures, certainly, the loss in terms of 
human life and property would have 
perhaps exceeded what other States 
have suffered.

Thanks to the blue revolution that 
has taken place in Kerala in the last 
decade and in the neighbouring States, 
Kerala has a fleet of about 7,000 fish-
ing boats. The total number of peo-
ple engaged in the fishing industry 
comes to 3-4 lakhs. All oi them would 
have been in the sea. Probably, 
everyone would have been killed. We 
had taken enough precautionary mea-
sures. That is why our loss in terms 
of human life is not that much. We 
are thankful to God. And yet we had 
a loss of 80 persons and 62 persons 
were missing. We have not yet 1 een 
able to trace the missing persons.

The Government and a number of 
voluntary organisations have plunged 
into relief and rehabilitation work.
The figures that I have ?iven earlier 
are exclusive of the cost of remedial 
measures, relief and rehabilitation ex-
penses, dislocation., loss of employ-
ment. etc. For the last th-ee weeks,
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me lisheniieii nave not ueen going 10 
me sea. mere nas been a huge io&s 
m terms 01 loreign cAUiai^ri uiat 
?ouid have oeen earned during the last 
unee wee^s. m ey are earning au*u*. 
txs>. oOU— t u o  crores 111 t e n x i i  0 1  ioreigu 
exchange by way 01 e x p o i i  0 1 be a  

iood mone. This is the situation in 
Kerala. The Government nas taken 
remedial steps which have been chan-
nelised through the following cate-
gories.

Grant of free ration. About 32,000 
people have been evacuated from the 
coastal area. We have stopped fishing 
operations in that area. We had to 
see that iree ration is distributed to 
the suffering people particularly the 
fishermen who are the most vulnera-
ble section of the people and also to 
those people who are living below the 
poverty line. That has cost about 
Rs. 70 lakhs. We are still distributing 
free ration. Then, famine relief works 
have already been started. Assistance 
to those people whose houses have been 
destroyed; assistance to those persons 
whose houses have been damaged; 
assistance regarding mechanised boats 
lost or damaged. Each mechanised 
boat costs about Rs. One lakh and 
more. 400 such boats have been lost or 
damaged. We are giving assistance 
regarding country craft lost or dama-
ged; we are taking up anti-sea erosion 
measures, repairs to roads and com-
munications; ex-gratia assistance in th<; 
case ol deaths and persons missing for 
more than two weeks and minor irri-
gation works.

For all these measures, we require 
about Rs. 5 crores and odd. We have 
already taken up measures to meet 
this calamity. I do not want to go 
into any more details because the time 
at my disposal is very short.

The problem that Kerala is lacing 
today is on two fronts. One is the 
terrible and chronic sea erosion. We 
have to launch a massive anti-sea ero-
sion work. That is our primary con-
cern. Second is the problem of fre-
quent land-slides. As early as on the 
9th of last month, there was a big 
land-slide at Palghat where there was 
a considerable of human life and



LDr, Henry Austin]
damage to agricultural lands. In 
Mr. Stephen's constituency, land-slides 
have taken place and agricultural 
operations have been completely para-
lysed resulting in the loss of money 
in terms of foreign exchange because 
a number of cash crops like pepper, 
cardamom, rubber and tea that are 
grown there have been completely 
damaged.

I would now like to suggest some 
measures we should take to meet the 
situation in future. Dr. Karan Singh 
has made certain proposals. I would 
like to endorse them and add a lew 
more. It is imperative that instead of 
always going in for short-term mea-
sures, we think in terms of long-term 
measures. My first suggestion in this 
regard is to form a National Calamity 
Prevention and Mitigation Board.

We have been seeing these natural 
disasters for the last several centuries.
As a matter of fact the entire Caro- 
mondal coast is cyclone-prone. If you 
trace the history of the last 500 years, 
you will find that it has recurred all 
along. When I was going through 
some papers about it, 1 found that m 
the early 19th Century an entire 
French fleet which was beseiging Mad-
ras against the English was destroyed 
by the cyclone. Even in the European 
records, they have recorded about ihe 
appearance of cyclone on the East 
Coast of India. It is important that 
we take care of this situation on this 
entire East Coast where cyclones are 
recurring every now and then.

A Natural Calamity Mitigation Board 
should be constituted. It is important 
that we should associate not only the 
Central Government and the State 
Governments but also the voluntary 
associations on this Board. Additional 
radar facilities are to be installed on 
the coastal region, particularly on the 
East coast The science of meteoro-
logy has acquired new sophistications 
in recent years. The World Weather 
Watchman Programme or the World 
Meteorological Organisation has deve-
loped sophisticated equipments to 
detect and track cyclones. Mr. Kalya- 
r^mdaram has earlier pointed that 
there are scientific ways to even break
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the cyclonic clouos. &y employing 
new scientific ways we can prevent 
cyclonic storms.

THE MINISTER OF AGRICULTURE 
AMJ itiKlGATiOj* (SHRI SURJIT 
SINGH BARNALA): Who said that?

AN HON. MEMBER: Mr. Surya-
narayana.

DR. HENRY AUSTIN: It is impor-
tant that we should acquire certain 
modern equipments of the above men-
tioned type and fit them all along the 
coast, particularly in Machilipatnam 
on the Caromondal coast.

In advanced countries, they also 
keep what you call, a reconnaissance 
plane. These planes always remain 
on the coastal regions. They detect 
these disasters and pass on this in-
formation to the meteorological re-
gional centres for computer forecast. 
Some of these arrangements are al-
ready there, but they are perhaps in 
a rudimentary stage. We have got to 
pump in a lot of money and make it 
up-to-date so that we could do some-
thing about this recurring pheno-7 
menon.

In my own constituency, we have 
about 12,000 people now evacuated 
from coastal areas and most of them 
are poor fishermen, agricultural wor-
kers and others. They are being lodg-
ed in schools and other government, 
buildings. Now, we should think in 
terms of constructing permanent RCC 
shelters all along the coastal region 
and other storm prone areas so that we 
could accommodate these people. On 
other occasions, they could be utilized 
for other public purposes. Now the edu-
cational institutions are closed all along 
the coastal region. We should go in 
for permanent shelters to be construc-
ted all along these areas.

I suggest that immediate steps 
should be taken to start anti-sea ero-
sion work. I had raised this matter 
several times in the Fifth Lok Sabha 
and the Government was good enough 
to depute Dr. Rao, the then Minister. 
He has submitted a report to the Cen-
tral Government in which he has said 
that if we invest Rs. 40 crores thf*n 
the entire vulnerable section on coas-
tal belt of Kerala could be protected



from sea erosion. This amount is not 
much when compared to the loss lh*it 
we sustain every year from these sea 
erosions.

In the Quilon area, there are huge 
accumulations of rare earths like 
ilmenite, monosite, rutile and sircon. 
These are varieties of rare earths 
which are used for atomic energy. In 
fact, in my childhood, I had found hills 
of these rare earths along the coast. 
Today, most of them have been wash-
ed away by sea erosion. If we had 
only protected these rare earth, the 
nation would have become richer. In 
terms of present calculation, it is 
worth about Rs. 3-4,000 crores. If you 
compare it with the huge loss that we 
are incurring every year by sea ero- 
son, the cost of remedial measures 
would be negligible. Therefore there 
should be sea walls constructed in 
areas, vulnerable to sea erosion. 
Otherwise, erttire Kerala would be 
lost. You know the myth about 
Kerala. The myth was that Kerala 
was formed by Lord Parusrama throw-
ing an axe into the sea. In other 
words, it has come out of the ?ea. 
Now. the Sea God will take it back if 
it is not protected. The State itself 
will be lost if we cannot find Rs. 40 
crores to construct sea walls. That is 
another problem. Kerala is a land of 
coconut trees. Each coconut tree costs 
about Rs. 300. About 10,000 coconut 
trees have fallen all along the coast 
during the disaster last month. The 
name of ‘Kerala* itself originated 
from the \rord lKerum9 that is coconut 
trees. Keral means land of coconut 
trees. If all the coconut trees are al-
lowed to fall 'like this, the name 
Kerala itself will have to be changed.

I want to make yet another sug-
gestion. There should be drainage 
channels from the coastal region • 
the back-water or to the rivers in the 
interior, so that when there are tidal 
wavps. w»t«»r po uM he canalised and 
♦brown into the back-water or the 
interior rivers.

One more suggestion. In Japan 
they have developed a technology for
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preventing sea-erosion, that is, by 
growing a particular kind of tree alon  ̂
the coastal belt—I think it is man-
grove—whose roots take firm hold on 
the sea-coast. That is the Japanese 
method of preventing soil—and sea-
erosion. That method should be tried 
here.

I think, I have taken too much time. 
Our sympathies go out to the people 
of Andhra Pradesh where the greatest 
human tragedy has been caused by 
the tidal waves. The Government of 
Andhra Pradesh are doing their best 
to alleviate the sufferings of the peo-
ple. As pointed out by Dr. Karan 
Singh, in the best traditions of the 
Congress, our Party has also plunged 
our heart and soul into the relief and 
rehabilitation work. In Tamil Nadu 
also, the Government have done well. 
Some voluntary organisations also 
have done good work there.

I would be failing in my duty if I 
failed to mention a word about Lacca-
dives, our neighbour and also Pondi-
cherry. In neither of these Resolu-
tions, mention has been made about 
Laccadives, which is my neighbour— 
separated onlv by sea-water. Terrific 
destruction has been caused there 
and also in Pondicherry. Our sym-
pathies go out to the people there. 1 
am sorry, the hon. Minister has not 
visited Kerala. Madras. Pondicherry 
and Lakshadive. I hope, he will make 
a Dersonal visit to those places and 
make an on-the-spot study.

I am sure, this discussion will have 
highlighted the concern, anxiety and 
anguish of the people of this country— 
not only of this country but of the 
whole world—on the problem and that 
it will do some good to alleviate the 
sufferings of the people affected by 
the cyclonic storm and also to make 
the Government take long-term mea-
sures if nossible to prevent and check-
mate these disasters.

v fca r  tfVo Tfw*rr (****-

HTfw-Mr?, st f e t  jjftr
vmfri srrf
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17.38 hrs.

[Dr. Sushil a Nayah in the Chair]

R̂T 4NĤid  ?Tf ?F|nt ft?

f̂rr̂  qnr T̂ U f̂TT  »Tft eft
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^>rgt g sftr ^ î cTl g far ^TT $  
i^CTH ^nr
^  i

371 Cyclones and

and timely action taken on the sug-
gestions of the village elders.

SHRI R. V. SWAMINATHAN (Ma-
durai): Village elders?

SHRI P. M. SAYEED: Yes, village 
elders.

Floods in 372
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SHRI P. M. SAYEED (Laksha-
dweep) : Madam, Chairman, first of 
all, I would like to express my sym-
pathies for all the victims of this un-
precedented national calamity, the 
cyclone. I have already spoken and 
expressed my feelings about the cy-
clone and the loss caused in the Union 
Territory of Lakshadweep.

When I talk of cyclone, I know well 
what a cyclone can do. Perhaps, I 
am the only person in this august 
House who was actually present there 
when the cyclone came during the 
third week of last month. It was on 
the 20th November that Kalpeni, 
which is the fifth largest island in this 
Union Territory was worst hit in 
Lakshadweep. We got information 
about this on the 20th itself and at 
that time I was in the capital of 
Lakshadweep, Kavaratti. Though the 
devastation is not of the same magni-
tude as in other places, yet it was not 
insignificant either. I would like to 
enligthen the House with the better 
side of the tragedy that has taken 
place in Lashkadweep. In Laksha-
dweep, not a single life was lost. 
This was due to the timely warding

The population was moved to strong 
buildings and high locations. Only 
because of that no single life was lost 
in Lakshadweep.

Lakshadweep is also a place where 
such cyclones take place frequently. 
In 1847 the worst type of cyclone 
havoc was caused and the present Kal-
peni island which was a major island 
became five minor islands after that 
devastation. Many lives were lost. 
Immense property, coconut trees, 
boats, huts, buildings and everything 
was lost in the 1847 cyclone. That was 
the biggest loss that has been record-
ed

i
v After the 1847 cyclone, we had cy-
clones in 1942, 1965 and now the pre-
sent tragedy. This has overtaken the 
loss that took place in 1847. But as 
I said in the 1977 cyclone havoc there 
is no loss of life and this is ouly the 
better side of the tragedy. They have 
survived the cyclone but they are left 
with nothing to survive any more.

I want to give a brief picture of the 
loss that has been caused hy this 
cyclone. The worst hit island is the 
same Kalpeni island which was also 
hit in 1847. This is an island of 625 
acres, covering an area of 2.3 sq. km. 
It has a population of 4000 and it is 
away from the mainland by alxmt 
160 miles. Out of the 600 houses on 
the island, all the 300 houses which 
needed major repairs collapsed totally. 
Out of 2 lakhs coconut tree, 1 lakh 
were totally uprooted and of the 
remaining 1 lakhs trees, 50 per cent 
will have no fruit-beartog capacity 
since most of the coconut heads were 
btowf 1 off and of the remaining, 25 
per cent of the tree may not bear 
fruits any longer. That is the condi-
tion of the coconut trees. That is the
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only means of livelihood in Laksha-
dweep.

About the standing crops, nothing 
to say- No standing crops is there 
and everything is gone and no crops 
will grow for years because the entire 
Island was under 4 feet of sea 
water. I

Two-thirds of the cattle perished. 
Out of 1400 goats only 200 have sur-
vived. Out of 6000 poutry birds, only 
1000 birds are left and in the southern 
part of this island, there is no drink-
ing water available and whatever is 
available, because of the sea water, is 
salinated. As a result people are 
getting stomach ailments.

So, this is the type of devastation 
that has been caused in Kalpeni.

Lakshadweep is a tiny, small island 
away from the capital. Perhaps the 
farthest portion of our country is 
Lakshadweep and our tragedy is also 
the greatest because due to the im-
mense havoc that has been caused in 
the eastern region—when there is 
murder, dacoity and theft, of course, 
only for murder one is charged—so 
also due to the gravity of the situa-
tion which was there in Andhra, Tami] 
Nadu, Kerala and other places, we are 
rather forgotten. The Prime Minister 
and other Ministers of the Central 
Government are rushing aid. Even 
the Government appointed team has 
gone only to these regions except 
Lakshadweep. I have a reason to say 
that we are far away, we are very 
small, and therefore, perhaps, we are 
taken lesser care of. I would like the 
hon. Minister to enlighten the House 
at least in this late hour whether any 
hon. Member from the Council of 
Ministers or anybody from the Gov-
ernment of India or anybody is going 
to visit Lakshadweep so that the 
people of Lakshadweep should not be 
under the impression that they have 
been forgotten because they are far 
away.

THE MINISTER OF STEEL AND 
MINES (SHRI BJJU PATNAIK): 
Yes.

SHRI P. M. SAYEED: A sum of 
Rs. 2 lakhs has been sanctioned by 
the Government and a sum of 
Rs. 50,000 has been given from the 
Prime Minister’s Relief Fund. This 
aid is very insignificant to meet the 
devastation caused there.

The economy of the island depends 
entirely on the income from coconut 
and fishing. The coconut trees have 
been totally destroyed. Fishing boats 
have been totally destroyed and fish-
ing country-boats have also been des-
troyed. Standing crops are already 
gone and the houses in Kalpini and 
the strong buildings over there are no 
more. How are you going to rehabi-
litate them?

I would like to place a few sugges-
tions because the Government:

Free rations at least for a year 
should by given to Kalpini island.

Epidemic is spreading. Medical 
team of doctors, etc., should be sent 
from the mainland.

The soil scientists must be sent be-
cause the coconut trees have been 
completely destroyed. Unless scien-
tists go and test whether the soil is fit 
for replanting the coconut, I think it 
will be futile on the part of the far-
mers to plant them again.

The seedlings and other seeds and 
also fertilizers must be made available 
free to the farmers.

Coconuts as well as flshkig are the 
two sources of income of the people 
of Lakshadweep. In Lakshadweep— 
ten out of twenty islands are inhabit-
ed. Kalpini is the 5th largest island. 
All the fishing boats have been des-
troyed.

I request the Goverment to see that 
fishing boats are made available to the
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fishermen so that they will be in a posi-
tion to earn their livelihood. They 
should not only be supplied with 
grains but also the biuilding mate-
rials like the timber, cement, tiles, 
asbsstos and also some money in order 
to enable them to re-build their 
houses. They have lost everything. 
Though they have survived due to 
cyclones yet they are left with nothing 
to live. That is the condition that is 
prevailing there.

Therefore, I would request the Gov-
ernment to consider the suggestions 
that I have made. Another point 
which I would like to highlight 
is this. The islanders, especially, the 
Kalpini islanders who are highly edu-
cated and who are in the Laccadive 
groups of island must be given pre.- 
ferer.ice over others in the matter of 
employment both in the island ad-
ministration as well as in the main-
land.

I would request the Government to 
see that some circular or some ins-
truction goes to the other State Gov-
ernment whether these unfortunate 
people could given some preference 
over others to get employment.

Finally the most important thing is 
this. Whenever such cyclones take 
place causing such a tragedy, what 
solution have we got? This is a na-
tional calamity. So, for this purpose, 
I suggest that there must be a per-
manent fund to be utilised for the 
people affected as a relief and the 
public, organisations, State Govern-
ments and the Central Government 
may offer or contribute to that per-
manent fund so that whenever such a 
calamity overtakes the country, from 
such funds, financial assistance can 
be made available without any hesi-
tation or without immediate difficulty.

Therefore, I request that the hon. 
Minister, while replying, will say 
something with regard to the sugges-
tions that I have made. I hope he

will take note of them and given them 
a proper consideration So that the 
sufferings of thousands of people may 
get minimised by giving such an im-
mediate relief.

SHRI K. RAGHURAMAIAH (Gun-
tur): Madam Chairman, already much 
has been said about the damage done 
in Andhra and other parts of the 
country by the terrific cylone. I do 
not think I can draw on a more gra-
phic picture except by saying that so 
far as Andhra is concerned, there are 
two areas one where the people are 
dead and two where the people are 
nearly dead. I include in the latter 
category of people those who have lost 
everything, their homes, their hearts 
their fields, their crops and everything. 
Paddy crop is gone, chilly crop is gone, 
turmeric is gone, cotton is gone, bana-
na is gone, tobacco crop is gone, coco-
nut is gone palmirah is gone. It is 
just a total destruction. What is more 
gruesome is that this is not the first 
year that this thing has happened. I am 
sure many of the peasants who have 
got the necessary courage would have 
withstood this natural calamity body 
had it not for the fact that this is the 
second year in succession that the 
cyclone has hit them. In fact, in 
some parts, this is the third year in 
succession where we they have lost 
the crops. In the first year, due to pest 
they lost the crop. In the second year, 
there was a similar cyclone and the 
crops were damaged. I talked to the 
peasants when I went to my constitu-
ency, Guntur—all the hon. Members
who went that side also must have 
visited that—and I had no courage to 
face them because they were full of 
tears. When I talked to them, they 
said that on the 18th evening when they 
had gone there to the fields, every-
thing was all right, there were won-
derful crops in the fields and they
enjoyed that sight much. But, the
very next day for the second year in 
succession, the cyclone destroyed 
everything.



I do not think there can be more 
gruesome human suffering than this. 
That is why many of them did not 
know what to do. So, it is not a
question of the State Government cr
the Central Government but, I think 
that both the Governments must pool 
their resources together and show 
them a way out. I have seen those 
who have lost everything and they do 
not have the wherewithal to pay even 
the labour. They have mortgaged 
everything. Ninety-five per cent of 
the Andhra peasants have mortgaged 
their everything as they have suffered 
for three years in succession. 1 
wholly endorse the suggestion made by 
the hon’ble Member that there must 
be a national crop insurance scheme.
I do not know why we could not think 
of it earlier. No Government can 
compensate a peasant. It can only be 
through a national insurance scheme. 
Can’t this country take up such an 
insurance? I hope the Central and 
the State Governments will give seri-
ous thought to it. A cyclone may De 
a rare phenomenon but there are also 
floods and droughts. There must be 
a national thinking on it. It is no 
use to have a debate arid then forget 
about it. I plead once again that there 
must be a serious thinking about 
national crop insurance scheme to 
cover the crops as well as the cattle 
which are so fundamental to the eco-
nomic existence of the rural folk of 
this country which is the basis of our 
economy.

‘There is a huge loss of life. Ten 
thousand is a modest number. Thou-
sands of people from other areas mi-
grate to these places for employment 
during this period of the year. All ol 
them are washed away. So, I am sure 
the final figure about the loss of human 
life will be double or treble. Of 
course, some money is being provided 
but I wholly endorse the idea of orp-
hanages. Orphanages must be built for 
the little childem who have lost their 
every body. Then for the old men 
and women who have lost their sons 
and daughters some way must be
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found to give them livelihood. Govern-
ment must help to remove the silt and 
the sand from the lands. No peasant 
can be expected to do it as their ten 
years’ income may not be enough for 
this.

As regards those who come from the 
other part of the area where human 
life has not been so much lost but 
property is lost, I have a few sugges-
tions to make. How do you ^et the 
economy going for a peasant uho has 
mortgaged everything over a period of 
three years?. The banks must have 
imagination. They must have a cycl- 
nic imagination and not the potty Jog-
ging accounting type of imagination.
I was told that last year after the 
cyclone the peasants were given the 
money but they were asked to pay 
interest on that every three months. 
How can a peasant pay interest every 
three months? It is just a fraud. This 
is not a business. It shows lack of 
imagination on the part of the banK 
operators. They must realise that a 
peasant can only pay once a year. 1 
would appeal that Tor God’s sake 
write-off the interest. The State Gov-
ernment should also write off the reve-
nue cess Collection.

SOME HON’BLE MEMBERS: It has 
been done.

SHRI K. RAGHU RAMAIAH: They 
have not done it in all places. In 
Sattanapalli taluk, I have been told 
that it has not been done. I am bring-
ing this to the notice of the Govern-
ment. They have been contributing 
to your coffers for so many years. If 
there are any dues, write them off in 
the case of those areas affected by 
cyclone and do not collect them. They 
cannot give any fresh security. There-
fore, please write off the loans also 
or reschedule the loans so that they 
may pay after 6 or 7 years. Please 
give fresh loans. I have seen myseJf 
that in Guntur district there is not a 
single roof left except the cement 
roofs. The roofs of cinema houses 
had been blown off, the roofs of go. 
downs and factories had been blown
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off, the roofs of high schools had been 
blown off and the roofs of tobacco 
bams had been blown, off. The pea-
sants growing cotton and tabacco in-
vest Rs. 3000 per acre every year and 
they have invested for three years on 
the cotton and tobacco growing lands. 
Now they have lost Rs. 9000 each per 
acre. And there are people with on© 
acre and two acres of land. ‘Hiey are 
poor people. How will it be possible 
for them to recultivate their lands?
The Government should instruct the 
banks to write off the loans still pend-
ing or reschedule the loans after 6 or 
7 years. Now, they should give them 
fresh loans. Not only that. In the 
case of land which have been silted 
by sand and salt water, the Govern-
ment should come forward in a big way 
to help them. The Government should 
give them subsidy. I am glad that the 
Tobacco Board has already come for-
ward with a suggestion. I think, pro-
bably, this is under the consideration 
of the Central Government. I think 
they will consider that and ensure that 
these tobacco growers are given sub-
sidy in order to enable them to con-
struct their bams. As one of my 
friends here remarks, peasnats are not 
beggars coming to you with folded 
hands. They have the pride. It is 
your duty to see that their pride is 
maintained because their pride is your 
pride and the pride of the nation. 
Their sorrow is your sorrow and the 
nation’s sorrow.

SHRI KUMARI ANANTHAN (Na- 
gercoil): Mr. Speaker, Sir, I will con-
fine myself to the cyclone-hit aeas in 
Andhra Pradesh and its consequences 
thereafter. Before that I will say a 
few words about Tamil Nadu. Sir, Mr. 
Arunachalam had narrated in detail 
the action taken by the Tamil Nadu 
Government. I do not want to repeat 
the same. But I want to point out 
that some responsible persons have 
come out with complaints saying that 
kefosene and rice had not been suppli-
ed to all the people regularly and in 
sufficient quantity in some parts of the 
affected areas. I want the concerned
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authorities to take note of it, but apart 
from that, the Tamil Nadu Govern-
ment has got the credit in the matter 
of relief measures. But the Andhra 
Government could not reach the relief 
measures to the affected areas because 
of its bad management. So, we need 
not deal with this question.

SHRI C. N. VISVANATHAN (Tiruo- 
pattur): Let him say where kerosene 
has not been supplied.

SHRI KUMARI ANANTHAN: In 
and around Nagapattinam and in some 
other places. Though I do not want to 
belittle the efforts of the Tamil Nadu 
Government, I wish to point out that 
the Tamil Nadu Government has got 
much credit because the Andhra Gov-
ernment provided a comparison.

MR. CHAIRMAN: Mr. Ananthan,
will you please move forward and 
speak so that the reporters may be 
able to hear you? Now, I might men-
tion that it is now 6.10. We have to 
finish the general discussion by 6.30 
p.m. It means that we are1 just left 
with twenty minutes. 1 have still ten 
persons on my list. So, Members will 
have to think whether they want to 
take less time. Even then the list can-
not be fiinished. I request the hon. 
Member to be as brief as possible and 
not to repeat what others have already 
said.

SHRI PURNA SINHA (Tezpur): 
Please extend the discussion till to-
morrow.

MR. CHAIRMAN: I am sorry it can-
not be done, it has to be fininshed at 7 
O' clock today. At 6- 30 I am going to 
call the hon. Minister to reply.

SHRI KUMARI ANANTHAN: It 
seems that the Army authorities talked 
to the Chief Secretary of Andhra Pra-
desh 48 hours before the cyclone and 
again 24 hours before the cyclone. The 
stock reply of the Chief Secretary was: 
“we have sufficient men and material 
and machinery to tackle any situation.” 
Do the Members of that side think 
that it was a proper response and pro-
per reply from the Chief Secretary of
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a State? The army was standing 
ready with storm boats and wireless 
sets but was not asked to help. The 
services of the Army were requisitioned 
only after four days of the occurrence 
and that too for disposal of the dead 
bodies.

The hon. Member said that 90,000 
sarees were distributed and I ask: 
when? When we were there on the 
spot on the 25th, that is the sixth day 
of the occurrence we saw so many 
human bodies and among the bodies, a 
woman was loitering. When question-
ed, she replied that she was in search 
of a cloth for her. That was the posi-
tion of the affected people. I want to 
ask one or two questions. When did 
the Chief Minister visit the affected 
area? When was the Cabinet meeting 
convened? What are the reasons attri-
buted by the Ministers who left the 
Government for their resignations? 
___(Interruptions)

MR. CHAIRMAN: Please do not
interrupt him; there is hardly any 
time.

SHRI KUMARI ANANTHAN: Peo-
ple who live in the areas which are 
prone to cyclone must be educated 
about the gravity and immensity and 
the imminent danger in the case of 
and advent of cyclone and the trans-
port department must issue instruc-
tions to the buses what to do when 
they are asked to evacuate people.

The magnitude and devasation and 
loss of life is immeasurable. Mother 
sea who gave livelihood to thousands 
of people has given birth to a bad 
child, a cyclone. The date of birth of 
the cyclone was 19th November and 
it devasted vast areas in our country 
in Andhra and elsewhere. That also 
happens tQ be the birth date of Mrs. 
Indira Gandhi, who devastated demo-
cracy in this country.

SHRI C. SUBRAMANIAM (Palani): 
Madam Chairman, there was devasa-
tion on an unprecedented scale in my
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constituency, part of which is in 
Madurai district. That is one of the 
worst drought stricken areas and when 
I was campaigning for the elections 
in the early part of the year, people 
were saying that there should be some 
method of solving their problem of 
drinking water, leave alone water 
being available for cultivation. In 
that area there was unprecedented 
flood. Warning was given that flood 
was coming in a particular river. 
As a matter of fact, I would call it a 
stream. But people ridiculed it 
because they have never seen any 
floods or stream coming like that. 
Therefore, they refused to move. But 
unfortunately the floods did come and 
wash away the villages. When I went 
there, in many villages, there was not 
even a trace of any house. Even the 
big stones forming part of the build-
ings had been washed away. That was 
the sort of calamity that had happened 
there. When I went round the whole 
area, I found that instead of being a 
drought sticken area it was like a del-
ta area. Therefore, this was unexpec** 
ed and people were not accustomed 
to see water of that magnitude. That 
is why they were taken unawares and 
inspite of this, I congratulate the 
State Government for having taken 
all necessary measures for providing 
immediate relief to the affected peo-
ple and the people were happy with 
the relief measures provided by the 
State Government. Not only in my 
Constituency, but also in the adjoin-
ing district Tiruchi and then Tanjore 
also, there has been a good deal of 
damage caused by cyclone and floods.
A mention was made about Tiruchi 
city and the five colleges there have 
been damaged and it would not be 
possible for them to restart these col-
leges unless their laboratories are res-
tored and their libraries are rebuilt. 
Therefore, what is more important now 
is, while we have taken immediate 
relief measures, what sort of rehabili-
tation measures we are going to take, 
what sort of reconstruction and re-
clamation programmes we have got to 
take. That is the most important 
thing. As far as these colleges are
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concerned, we should not look for pre-
cedents ior giving grants of the order of 
Bs. 1.5 crores. Unless we give them the 
necessary financial help, they would 
not be able to function effectively and 
thousands of children, boys and girls 
would be affected in their educational 
career. And in the same way we 
have to rebuild many of the huts and 
pucca houses. Then there is the ques-
tion of reclamation of land. This is 
where the Agriculture Ministry has to 
take a big; hand, particularly in the 
matter of reclamation of land. Where 
it is affected by tidal waves, not only 
silting would have taken place, but 
the land would have become saline 
and therefore it would not be possible 
to undertake cultivation. Therefore, I 
would like to make a suggestion to 
the hon. Agriculture Minister that a 
team of scientists consisting of soil 
engineers, soil scientists and even crop 
specialists should visit these areas and 
then chalk out a plan of action not 
'only for reclamation but also the 
pending reclamation, whether any sort 
of crop can be grown and what sort of 
crop can be grown and for that all 
necessary assistance will have to be 
given.
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As far as reclamation is concerned, 
I do not think, it should be left 
individual initiative. It would be im-
possible because it would be of such a 
magnitude and it should be on the 
basis of Whole villages and whole 
areas. Therefore this should be the 
responsibility of the Government to 
undertake this reclamation scheme.

Now since the time is short, I would 
like to make some practical sugges-
tions with regard to the finding of the 
resources for meeting the expenditure 
of this magnitude. I know the Finance 
Commission’s Reports. But certainly, 
I cannot show the Report to the people 
and say to the people ‘here is the re-
port, I am not in a position to do 
anything’. I d0 remember occasions, 
when I was the Finance Minister,

the Finance Commission officials show-
ing to me the report and saying—these 
are the recommendations. And in this 
House I declared that I cannot show to 
the people the Finance Commission’s 
Report and say ‘See the Report, and be 
satisfied with that’. Therefore, when 
it is an unprecedented calamity you 
cannot have a precedent for that, pre-
cedent with regard to the scale of 
assistance and the mode of assistance 
also. Therefore, my suggestion to the 
Finance Minister is—he is not here 
but, I am sure the Agriculture Minis-
ter will convey it to his Finance col-
league—that as far as the immediate 
relief measures are concerned, which 
have been undertaken, perhaps, the 
Finance Commission’s formula could 
be applied. Because of the magnitude 
of the problem, no State government 
will be able to meet the financial re-
quirements as far as reclamation; re-
construction and rehabilitation are 
concerned. Therefore, you should 
have a separate formula now for 
meeting these requirements. I have 
no doubt that it should be possible to 
find a solution. All these things can-
not be given as grants to the States. 
In some cases perhaps you may have 
to give it as loan assistance. The 
loans also should be of three catego-
ries for putting up buildings and re-
clamation also. Firstly, where the 
man is poor and has no resources 
left, it should be an interest-free loan 
with a moratorium for two or three 
years. Then it should be recovered in 
a period of 7 or 8 years. Secondly, 
in some cases the loan may be given at 
a concessional rate of interest. Thirdly, 
there may be some people who may 
have resources but still they may not 
have the immediate financial resources 
to meet their needs. They should be 
given loans at the normal rate of in-
terest. All these categories of loans 
should not be short-term loans. We 
should take into account the nature 
of reclamation and how soon they 
would be able to get into the normal 
strides of life. Their debts should be 
scheduled in such a way that it will 
be possible for them to repay and 
survive. People should not just live
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and work only for the repayment of 
the loans and perish in that process.
I know in cases like these, wastages 
and sometimes frauds also may occur. 
Therefore, it should be properly 
planned. There should be common 
teams consisting of officials from the 
Central and State Governments, who 
should sit together and formulate 
plans as quickly as possible, If it is 
left to bureaucratic methods, it will 
take months and years and we cannot 
wait that long. These teams should 
make the assessments and also find out 
what would be the order of financial 
requirements for these purposes, how 
much should be grants, how much 
should be loans free of interest, how 
much should be loans at concessional 
rate of interest, etc. Therefore, apart 
from the relief works, rehabilitation, 
reconstruction and reclamation work 
also should be taken up. There, 
finance should not stand in the way, 
as promised by the Prime Minister. 
But it should be properly planned. 
Money alone would not do. Money 
properly utilised alone would be able 
to bring a new life to the people. Now 
that we have given vent to our politi-
cal feelings. I hope and trust that 
there will be a truce on that side and 
hereafter there will not "Be any poli-
ticking in human misery and human 
calamities.

MR. CHAIRMAN: Shri Nageswara 
Rao. Only three minutes please.

SHRI NAGESWARA RAO MEDURI 
(Tenali): The worst affected areas in 
Andhra Pradesh are the Tenali consti-
tuency, including Divi, Nagayalanka 
and Koduri in Krishna district and 
Repalle taluk in Guntur district. I am 
sorry not only for my constituency 
has been severely affected, but I have 
also been affected here by being given 
only three minutes time. I came by 
train today which also arrived 3 1̂ 2 
hours late. Anyhow, let us not dis-
cuss our differences on the floor of 
the House. The Prime Minister has 
rightly said that in this hour of need 
the whole nation stands as one person.
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I do not want to take much time. I 
request the government to provide 
relief in the following ways to the 
tidal wave and cyclone hit people. 
The first important task is to bale out 
the sea water from the drinking watei 
wells and tanks and also ensure that 
adequate fresh water sprouts up. 
Water is everywhere, but there is no 
drop of water to drink. That is the 
fate of the area there. The water due 
to the tidal wave spread nearly 10 
miles from the sea and the ground 
was all covered by sea water and salt.
It will take another ten years or even 
more time to make the land cultiv-
able to get crop there.

Another thing is to undertake a 
massive programme to desalinate 
those lands flooded by sea water and 
immediate medical relief by sending 
special medical teams.

Another step, as suggested by our 
Rashtrapathi, is to grant loans to 
those who had lost their houses for 
constructing houses. I would also 
request the Government to think in 
terms of building permanent struc-
tures in the affected coastal areas so 
that during calamities like this people 
In and around those buildings could 
take shelter there, as suggested by 
our Rashtrapathi, Dr. Sanjiva Reddy.

Another important thing is that the 
educated youth of the families who 
have lost their homes and properties, 
should be immediately provided with 
jobs whether they have registered in 
the Employment Exchange or not. 
They must be given some appoint-
ments if they are fully qualified ac-
cording to their qualifications. Apart 
from this, loans should be given to 
others at differential rate of interest 
to buy auto rikshas etc. for earning 
their livelihood.

Many of the students who are now 
studying in schools and colleges have 
lost their properties and their families 
and are not in a position to continue 
their studies. Relief should be pro-
vided to such students till such time
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they complete their studies and are in 
a position to stand on their own feet.

All the coastal villages must be 
linked with the trunk roads. This is 
essential. This tidal wave and cyc-
lones occurred not only this year, but 
as Mr. Raghu Ramaiah pointed out 
rightly, they occur once in a year or 
two years or three years’ At that 
time the All India Radio or the TV 
may tell so many things, but it is 
highly impossible for the rescue teams 
to go to the villages to save the lives 
of the people unless the villages are 
connected to the trunk roads.

Another thing is that some of the 
people who have lost* their houses are 
supposed to be the richest, men and 
they are now standing in queue for 
their daily rations, leave alone the 
coolies etc. If the Government gives 
sufficient loans to agriculturists im-
mediately at differential rate of in-
terest or in whichever way the Gov-
ernment likes, they can go to the fields 
and raise a second crop and some of 
them can grow crops in their fields 
and then the agricultural labour can 
be employed immediately. It is a ques-
tion of making it a political issue. It 
is a question giving them practi-
cal assistance to tide over their diffi-
culties.

To my bad luck I do not have suffi-
cient time to speak and I thank you 
for the time you have given to me out 
of sisterly affection.

SHRI C. N. VISVANATHAN (Tirup- 
pattur): Madam Chairman, regarding 
the disaster which took place in Tamil 
Nadu and the measures taken by the 
Government there, my friend Mr. 
Arunachalam has spoken in detail. He 
has also spoken about how the Central 
Government is helping in this respect. 
The Food Corporation of India released 
to Tamil Nadu, 50,000 tonnes of rice. 
We also had timely help from the 
Army Air Force and Navy. We 
thank the Central Government for the 
help rendered to Tamil Nadu.

Some hon. Members said that may 
be a pre-incident but the cyclones will
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occur in Tamil Nadu and Andhra 
Pradesh next year also—India being 
a monsoon country and South India 
being surrounded on three sides by 
the seas it will come any time. What 
are the concrete steps that the Central 
Government is going to take for the 
next year? I want to know from the 
Minister how the Government is going 
to help the people living near the 
coastal areas, and how they are going 
to protect them before the cyclone 
attacks them. The Minister should 
indicate the measures he is going to 
take.

In “The Hindu” of Madras, there 
was a news items last week about a 
measure taken in Argentina. There, 
they fired rockets to the hale clouds. 
The chemicals will be sent, under 
this menthod, to the hale-clouds by 
the rocket; the hale-clouds will be 
converted into rain-clouds to rain 
into the sea. And the cyclone will 
be avoided by this rocket-firing 
method. I am drawing the attention 
of the Minister to this method. It 
may be adopted in India also, to 
avoid this kind of a cyclone, whicri 
will otherwise cause a great disaster 
to the human lives and cattle. We 
must urge the United Nations to set 
up an international organization for 
this purpose. Natural calamities 
occur—and cyclones and droughts 
occur—throughout the world. Gov-
ernment of India must take the ini-
tial steps to form this kind of an 
organization which will take long-
term measures to save human lives— 
particularly those of poor peasants— 
and cattle, from natural calamities. 
This is the most appropriate time to 
appoint a scientific research organi-
zation and a commission to do re-
search on how to avoid cyclones. 
The meteorological department must 
develop fully, to help us in this 
regard. We are wasting money on 
rockets. If you start such an organi-
zation, it will help farmers—who 
constitute 90 per cent of the popula-
tion in India—and we will be able to 
save their lives in future, as also the 
economy of our country. The
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nation’s wealth will also be saved 
thereby.

•SHRI N. KUDANTHAI RAMA- 
LINGAM (Mayuram): Madam Chair-
man, at the very outset I would say 
that Cauvery Delta which is known 
as the granary of Tamil Nadu has 
been worst hit by the recent cyclone. 
My constituency Mayuram forms an 
important part of Thanjavur District 
which has unfortunately become the 
principal victim of this virulent 
cyclone. As our hon. Prime Minis-
ter in his recent statement to this 
House remarked that the hon. Mem-
bers of this House, instead of making 
speeches here, should have been in 
the affected places sharing the suffer-
ing of the people in their hour of 
agony, i*i fact, I had spent ten days 
in the midst of misery, touring the 
cyclone-ravaged areas in Tanjore 
District.

Last year Tanjore district was un-
der acute drought and the crops 
withered away for want of water. 
This year all the standing crops have 
been washed away in swirling flood 
waters. The people of Tamil Nadu 
are predominantly agriculturists and 
in particular the agriculturists of 
Tanjore District this year have lost 
their plantain crop, coconut groves, 
rice crop, their betel leaves etc. Many 
lakhs of agricultural labour have lost 
their livelihood. Some lakhs of people 
have lost their abodes of living. 
Thousands of cattle-heads have been 
lost and their carcasses are strewn all 
over. The builders of the nation—the 
agriculturists, the weavers, the fisher-
men other artisans—have been batter-
ed. The cyclone destruction defies 
description. The sight of breached 
bunds and damaged dams in Tamil 
Nadu is awesome. Many lakh acres of 
fertile land have become fallow over-
night, with sand-castings and salt- 
deposits.

Though I belong to the Congress 
Party, I have no hesitation in paying 
my tributes to the All India Anna

D.M.K. Government in Tamil Nadu 
for rushing to the relief of cyclone 
victims. I expect d that the Janata 
Party Government at the Central 
would not make the suffering of the 
people the scape-goat for self-interest. 
But just because the Andhra Govern-
ment is being run by the Congress 
Party, I find that the Janata Party 
Ministers and Members are hurling 
abuses at the State Government and 
are spreading the canard of human 
corpses having been covered by grass 
so that they would not been seen by 
our President. Madam, I wish to state 
that the misery of the masses should 
not become the manifesto of any 
political party. I deprecate the in-
sistence of F.C.I. for advance deposit 
of Rs. 7.5 crores before 50000 tons of 
foodgrains are sent to Tamil Nadu.

Coming now to the question of steps 
that the Government should take to 
alleviate the agony of the people I 
would !ike to emphasise the emer-
gent necessity of associating the 
Central Public Undertakings like the 
National Textile Corporation, National 
Buildings Corporation, the I.D.P.L 
and such other public utility indus-
trial units in the massive relief work 
to be undertaken with minimum of 
delay. Coarse cloth from 103 Textile 
Mills being run by the N.T.C., cheap 
building materials and technical 
advice for constructing houses with 
the barest minimum investment from 
N.B.C., maximum quantity of medicine 
from I.D.PX. so that the afflicted 
people get immediate medical atten-
tion must be organised by the concern-
ed Ministeries of the Government of 
India. The nationalised Banks must 
come to the rescue of the people in 
distress with interest-free loans for 
the purpose of immediate rehabilita-
tion. The agricultural labour must 
be given unemployment subsidy till 
the land is made ready for cultivation; 
otherwise they will become living 
corpses. Besides these short-term 
measures, I would like to suggest that 
the Government of India must think

•The original speech was delivered in Tamil.
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of implementing a long-term scheme 
of Canal and Drainage system, like 
that of Tennessey Valley system in 
the U.S.A., in Cauvery Delta so that 
the people are saved from recurring 
wrath of Mother Nature.

The Tamil Nadu Government has 
envisaged a massive investment of 
Rs. 200 crores for rejuvenating the 
shattered economy of Tamil Nadu. I 
urge upon the Central Government 
that out of this a sum of Rs. 100 crores 
must be given as assistance without 
strings to Tamil Nadu. The tradition 
of the people of our country is to for-
get all differences at the time of 
natural calamities and I hope that the 
Central Government should rise to 
the occasion and come to the succour 
of the suffering millions in the 
Southern States, without trying to 
make political capital out of this 
national calamity.

MR. CHAIRMAN: Now, the hon.
Minister.

SHRI PURNA SINHA (Tezpur): 
Some Members have returned last 
night. Will you kindly allow one of 
them to speak?

MR. CHAIRMAN: I am sorry.

(<TJPT<TT) :**  

f^rrfTT t  I 

If you want you can hear it.

SHRI K. GOPAL <Karur): On a
point of order.

MR. CHAIRMAN: I am not going 
to call anybody. Only the Minister 
will reply. I say with folded hands 
to sit down.

SHRI K. GOPAL: On a point of
order. You in your wisdom asked 
one of our colleagues finish and 
he finished. Now, if a Member 
speaks tfithout your permission, can 
that be recorded? I would like to

know whether you are going to ex-
punge whatever he has said.

SHRI R. VENKATARAMAN 
(Madras South): Can a Member
bring a tape-recorder inside the 
House? Are you going to allow it?

MR CHAIRMAN: I have heard 
everybody. Now, the ruling is that 
Members cannot bring their tapere- 
corders in the House. Now, the 
Minister.

SHRI K. GOPAL: You have not
replied to my point of order.

If a Member speaks without your 
permission can that be recorded?

MR. CHAIRMAN: With regard to 
that the Speaker has given the ruling 
yesterday and he said that when the 
Speaker did not allow a person to 
speak, it should not be recorded. 
Now, the hon. Minister.

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHI Î 
SURJIT SINGH BARNALA): The
Government of India shares the 
anxiety shown by the hon. Members 
while discussing the motion on the 
damage and devastation done by the 
cyclone in the southern States. At 
the very outset, I may assure the 
House that the Central Government 
will do whatever is possible in help-
ing the State Governments in mitigat-
ing the grievances and difficulties of 
the persons who are suffering and re-
habilitating the victims of the cyc-
lone.

A controvery has arisen over here 
regarding the extent and adequacy 
of the meteorological warnings given 
regarding this cyclone.

I have with me here a press state-
ment issued by the Chief Minister of 
Andhra Pradesh wherein he has 
mentioned that the district collectors 
and the State Government started 
getting warnings of the impending

♦Not recorded.
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troversy, I would like to make a few 
observations.

393 Cyclones and AGRAHAYANA 15, 1899 (SAKA) Floods in
Southern States (Ms.) 394

cyclone from 17th onwards. He goes 
on to say:

“Thfe definite warning both in 
regard to its direction and intensity 
was received on the 18th by 11.30 
p .m . The concerned officer in 
General Administration Depart-
ment immediately contacted all the 
collectors along the coast from 
Nellore to Srikakulam. They were 
told that the expected cyclone was 
going to be of the most devasting 
kitid accompanied by gale, rain 
and even tidal waves and might hit 
the coast anywhere between Nellore 
and Machchlipatnam___”

Also, regarding the precautions to 
be taken, the collectors were inform-
ed that they should close educational 
institutions, not allow grazing of 
cattle or fishing in the seas, closing 
of vehicular traffic and similar other 
precautionary steps to be taken. They 
were also specifically told that the 
army was standing by and would be 
ready to help. It goes on like that.

So, a definite information, a positive 
information, was received by about 
the mid-night on the 18th and the 
warnings had been given. But, un-
fortunately, it appears specific warn-
ing regarding evacuation was not 
given. I do not know why the 
authorities did not think it proper to 
give that warning also because that 
was one of the essential warning that 
should have been given at that time.
I do not blame anybody for that. 
There might be a lapse on the part of 
somebody. But the only thing is that 
it was not done. Otherwise, possibly, 
some more number of people could 
have been evacuated from that place 
and could have been saved. Without

I had made a statement in the 
House on the 1st December and given 
some details of the damage and deva-
station caused. I need not add any-
thing more to that statement though 
I have received some more informa-
tion because I am receiving it every 
day and almost twice a day from all 
the States regarding the latest figures. 
At that time, I had mentioned that two 
Central Teams have been sent to 
Andhra Pradesh and Tamil Nadu. 
The two teams returned on the 2nd 
December. Their reports were avail-
able on the 4th. Immediately there-
after, that is, on the 5th, a meeting 
of the high level committee was con-
vened to consider the assistance to be 
provided to the States concerned. A 
central team is proceeding to Kerala 
tomorrow and its report should be 
available in the course of next few 
days. After the meeting of the high 
level committee of yesterday, I met 
the Finance Minister today, this mor-
ning, and had discussions with him 
regarding the aid. I am happy to be 
able to inform the House that the 
Government of India have decided fo 
assist the Government of Andhra 
Pradesh up to a ceiling of Rs. 75.13 
crores and the Government of Tamil 
Nadu upto a ceiling of Rs. 33.91 
crores.

The break-up of the above figures 
is as follows:

Resettlement of people rendered 
homeless in Andhra Pradesh—Rs. 6 
crores; rehabilitation of animal hus-
bandry—Rs. 2 crores; gratuitous 
food relief—Rs. 13.50 crores which 
comprises of 45,000 tonnes of rice 
and 45,000 tonnes of wheat.

(Rs. in crores)

Public health measures 

Orphanages . . .

Assistance to agriculturists. . . .
Central scheme for community nurseries &  tobacco barns 
Assistance to fishermen, artisans etc. .

1*00
0*20

7 44 
0-31 
5*oo

Restoration of roads and bridges 10*00
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(Rs. in crors) 
5*oo
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Restoration of public buildings . . . . .

Restoration of aided schools and other educational institutions

Restoration of irrigation including tidal fymks

Restoration of electrical installations

Restoration of drinking water wells . . . .

Repairs and reconstruction of municipal property damaged

New schemes, link roads . . .

Diranage schemes r

Repairs of ports and godowns

Short-term loan

T o t a l

Tamil Nadu
Foodgrains (ioooo MTs of wheat & ioooo MT

Irrigation

Roads

Government buildings 

Panchayat buildings 

Ports . . - .

State Electricity Board and electric installations

Local bodies

Assistance to fishermen

Assistance to weavers

Agriculture

Medical and health care 1 

Assistance to aided schools & colleges 

Reconstruction of huts . . . .  

Drainage Board Schemes outside Madras City 

Short-term loan

The situation in these areas in con  ̂
tinuously being kept under watch, and 
if necessary the Central Teams will bs 
sent to these areas again.

An interim Advance Plan Assis-
tance of Rs. 2 crores has already been 
provided for Kerala. Further assis-
tance will be considered on receipt of 
the report of the Central Team. We

of rice)

T o t a l

*'93
6*oo

10*00

o*75
i*50
0-50

0*50

0-50 

3*oo

75-13

2*60

5*<H
5-00

1-50 
1 0-50

0-30

3-00

1*25

o*75
0*50

5*34
0-25

1*22

4*40
0*26

2*00

33*9*

have'released 1000 MTs of wheat free 
of cost to Kerala and propose to rele-
ase a further 1500 MTs of wheat.

For Pondicherry, we have sanction-
ed an amount of Rs. 10 lakhs as an 
interim measure. The Central Team 
have visited Pondicherry and a deci-
sion on the quantum of assistance will
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be taken very soon. They have sub-
mitted a report, but we have not 
taken a decision so far.

DR. HENRY AUSTIN: There is 
no need for wheat. You should send 
rice. (Interruptions) .

SHRI SURJIT SINGH BARNALA: 
An interim assistance of Rs. 2 lakhs 
has been sanctioned for Lakshdweep. 
My colleague, Shrimati Barkataki is 
visiting Lakshdweep shortly and we 
will give all the assistance that may 
be needed. I have heard with keen 
interest the Members from that place 
and we will be providing all the ai- 
sistance that is required.

I had earlier mentioned that a cc« 
ordinating machinery will be set up 
to take decisions quickly. A meet-
ing of the High Level inter-Ministe- 
rial Coordinating Committee was con-
vened yesterday to consider the re-
ports of the two Central Teams and 
other important matters connected 
with relief and rehabilitation of the 
people in the South affected by 
cyclones.

It is being proposed to convert all 
short-term loans given by coopera-
tives into medium-term loans as also 
to postpone recovery of medium-term 
and long-term loans. The Reserve Bank 
of India has initiated action and their 
representative is visiting the cyclone 
affected areas. The Commercial banks 
have already been instructed to aug-
ment credit suppsy in these areas to 
enable the farmers to start agricultural 
operations.

These are the suggestions which are 
now made by the hon. Members. The 
Life Insurance Corporation and the 
Housing and Urban Development Cor-
poration in the Ministry of Works and 
Housing are being involved to assist 
the cyclone-affected people for hous-
ing on a massive scale.

This suggestion was also made. We 
are sending from our Department

teams of experts and scientists for 
these purposes—for reclamation of 
sand-cast and saline land, salvaging 
the damaged crops and plantations and 
in raising a second crop of paddy.

The other Ministries are also assis-
ting. I would make a mention about 
that also. The Union Ministry of 
Health came to the assistance of the 
State Governments in a big way and 
so far more than Rs. 29 lakh worth 
of medicines were provided to Andhra 
Pradesh and more than Rs. 5 lakh 
worth of medicines to Tamil Nadu. 
The Army Medical Teams are also in 
the field, and with the joint efforts 
made by the State and the Central 
Government so far no epidemic has 
been reported in any of the southern 
States even though a grave danger has 
been looming because of the carcasses 
and corpses which could not be dis-
posed of for some time.

All the concerned Ministries at the 
Centre have been making their ut-
most contribution to help the people 
in the cyclone-affected areas.

The Ministry of Railways—though a 
small contribution, it is a contribu-
tion all the same—has granted conces-
sion of free carriage by passenger and 
goods trains for consignments of relief 
material needed for free distribution 
in the affected areas of Andhra Pra-
desh, Tamil Nadu and Kerala.

The Ministry of Home Affairs air-
lifted a mobile Civil Emergency 
Force to Andhra Pradesh equipped 
for relief and rescue operations.

The Army, the Air Force and the 
Navy came to the assistance of the 
affected State Governments through-
out. They provided air sorties and 
assisted in deployment of medical 
teams, rescue of marooned villagers 
and restoring communication and 
water supply system, plugging 
bleaches, etc. A control room set up 
in my Ministry is monitoring all 
arrangements in relief operations.

Additional allocations of cement 
have been made to Andhra Pradesh
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and Tamil Nadu. The Hindustan 
Photo Films has agreed to supply 
medical X-ray films worth Rs. 1 lakh 
each to the Governments of Andhra 
Pradesh and Tamil Nadu. Apart
■firom the assistance fjiven by the
Ministries, their staff are also making 
individual contributions for the relief 
3f the affected people.

I shall be failing in my duty if I 
did not acknowledge with profound 
gratitude the offers of assistance in 
:ash and kind which have been
eceived by us from international 
agencies, Governments of friendly
countries and voluntary organisations 
in India and abroad. - The service 
being rendered by the Indian Red 
~ross has been commendable. While 
we have deliberately launched no 
appeal for international assistance 
1 number of countries including the 
USA, the Federal Republic of 
Germany, the U.K. Japan, G.D.R.,
Janada. Australia, Pakistan, Bangla-
desh, Switzerland, France, the EEC 
md many others, have come forward 
vith spontaneous offers of assistance 
in cash and kind as a gesture of good-
will and international solidarity. 
Viany voluntary organisations have 
ilso done the same. We have 
iccepted those offers with gratitude. 
Dur present assessment is that India 
las adequate stocks of foodgrains, 
nedicines, clothing, etc., to meet the 
mmediate relief needs of the cyclone 
victims. It is in the longer term and 
aiore complex task of rehabilitation 
;hat assistance would be most useful. 
This assistance could take the form 
of fertilisers, pesticides, pre-tebri- 
cated housing, fishing boats, fishing 
lets, etc. We are giving advice along 
these lines to those who approach 
11s while not limiting the discretion 
af donors if they have strong pre-
ference for expressing their sympathy 
in other ways.

The whole nation is in a state of 
jrief and every citizen of this coun-
try, I am sure, would like to contri-
bute his best to mitigate the 
sufferings of our brothers and sis-
ters in the south. We have to

transcend all political, regional and 
other considerations in this task and 
I am sure that all sections of the 
House will endorse this view.

Before I close this statement, may 
I appeal to all members of this 
House and through them to the 
whole nation to come forward to 
assist in the relief and rehabilitation 
of the affected people and also to 
generate such an atmosphere as 
would promote relief and rehabilita-
tion operations most effectively in 
these areas.

SHRI K. RAGHU RAMAIAH: 
What about crop insurance? A 
suggestion has been made by many 
Members about crop insurance. I 
would like the Minister of Agricul-
ture to assure us that they will at 
least study the proposition in con-
sultation with the State Governments. 
Let the Minister say something in 
that regard. (Interruptions).

MR. CHAIRMAN: May I suggest
that the clarifications that you indivi-
dually want to get may be got from 
the Minister afterwards---- (In-
terruptions). If so many of you talk 
simultaneously, I cannot understand 
anybody: so 'how can the Minister
be expected to understand? Mr. 
Raghu Ramaiah, please put your 
question again.

19 hrs.
SHRI SURJIT SINGH BARNALA: 

I will reply to his question...
DR. HENRY AUSTIN: Let me

put my question also so that he may 
answer both together.

I would like to know from the 
Hon. Minister whether this assistance 
that has been promised is from within 
the Plan allocations or outside. If 
it is from within the Plan allocation, 
then it will dislocate the entire Plan.

SHRI P. M. SAYEED: Would it
be possible for the Government to 
create a permanent national fund to 
meet such calamities?

SHRI SURJIT SINGH BARNALA: 
Now, many questions have been 
raised. Regarding crop insurance, it



is a matter which has to be studied 
in depth ...

SHRI K. RAGHU RAMAIAH: 
Wiii you study it?

SHRI SURJIT SINGH BARN ALA:
A u’.udy had been going on pre-
viously also. We will definitely 
s'tUdy the matter because such
calamities occur in all parts of the 
country one way or the other and 
if some solution can be found it will 
be a good thing.

Regarding the assistance, most of 
it, excepting the gratuitous relief, is 
by way of advance Plan assistance, 
but we will make sure that next 
year we study this matter also 
because, this is according to the 
Sixth Finance Commission’s recom-
mendations. We will have to study 
in what manner we should make 
provision for the future.

Regarding the creation of a national 
fund, a proposal had been made ear-
lier also. Commissions were set up 
and cyclone distress mitigation com-
mittees were set up in Andhra Pra-
desh and Orissa and they submitted 
their reports and made their recom-
mendations but recommendation about 
the fund was rejected by the last Go-
vernment. So, something has to be 
done about this also.

SHRI CHITTA BASU: I arn happy
to know that almost all the Members 
who have taken part in the debate 
have said that the issue is of national 
importance and should be viewed 
from a national perspective. That is 
a very important element and I am 
happy about it. But I am equally 
unhappy when I have to say that 
the Hon. Minister, in the course of 
his intervention, made a certain an-
nouncement which ultimately proved 
an elusive one. It is elusive because 
he has admitted that the entire aid 
will be adjusted towards Plan assis-
tance—and the only other aid or help 
he wants to give is just that he will 
consider, the matter. So, they would 
only be releasing aid in advance
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which they might have released m 
a regular way in accordance with the 
normal norms as set by the Sixth 
Finance Commission or the Planning 
Commission itself. But the whole 
theme of the discussion was that the 
cyclone was of an unprecedented 
nature. The calamity is 01 a national 
character and the devastation caused 
by it has got no precedent. There-
fore, no precedent should really come 
in the way or allocation of funds 
which are required for mitigating the 
misery and sufferings of the victims. 
On this account, I am extremely un-
happy and I would like the Govern-
ment of India to reconsider the whole 
issue in the interest of the nation, in 
the interest of the down-trodden 
people. Reconsideration is very much 
necessary because of the unprece-
dented nature of the calamity. As I 
said, the issue should be reconsidered 
and the assistance announced by the 
hon. Minister should be outside the 
Plan allocations. Only then it will 
be a real assistance, otherwise it will 
be an illusion. We refuse to be sub-
jected to this illusion and this HGuse, 
I am sure, would take that view.

SHRI P. K. KODIYAN: Madam
Chairman, I am really distressed by 
the reply of the hon. Minister to the 
discussion in this House on this very 
serious matter. We had a very fruit-
ful discussion without bringing in 
much of a politics which I had feared 
at one stage. The hon. Members 
have discussed this issue in a very 
sober and serious manner. We had a 
fruitful discussion, but the hon. 
Minister’s reply has only disappointed 
us. It was proclaimed by the Go-
vernment and the Prime Minister 
himself that this will be treated as a 
national disaster and money would 
not stand in the way. But after all 
these pronouncements, I was extre-
mely disappointed and amazed to see 
the hon. Minister taking a miserly 
attitude when the question of money 
came. He has abundance of sympathy 
for the victims but when it comes to 
practical question of assistance, he 
becomes e miser.

15, 1899 {SAKA) Floods in 402
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I would earnestly request the hon. 
Minister—and I hope he will agree to 
that—to turn this sympathy for this 
national calamity into practical assis-
tance in the form of outright grant 
outside the plan allocation. Then 
only it will be a national assistance 
for a national disaster from a na-
tional government.

SHRI C. N. VISWANATHAN: We
welcome it.

SHRI P. K. KODIYAN: I hope
the hon. Minister will do it.

At the same time, I have also to 
point out that I am also a little dis-
appointed that no central team has 
been so far despatched to Kerala and 
the Lakshadweep.

SHRI SURJIT SINGH BARNALA: 
It is going tomorrow.

SHRI P. K. KODIYAN: Tomorrow 
they are going. But what is the use 
of going there after so many days? 
What will they inspect? The State 
Government has already spent more 
than Rs. 3 crores from their own re-
sources and now you are sending a 
small team of officers there. I was 
extremely pained to know that an 
hon. Minister from the Centre who 
had been to Kerala after getting the 
discussion on railway accidents post-
poned on the plea of his visit to 
Kerala, did not care to visit the 
affected areas. Only he participated 
In a party meeting and returned. 
This is not the attitude which is ex-
pected from a government which 
claims that it considers this calamity 
as a national calamity.

I hope and trust that the hon. Min-
ister will reconsider the whole issue 
and announce within the next few 
days that: all this assistance he has 
announced today will be treated as 
an outright grant from the centre.

MR. CHAIRMAN: There is an
amendment moved by Mr. Kalyana- 
sundaiaim to the motion at serial No.

12. I will put that amendment to the 
vote of the House.

Amendment No. 1 was put fond 
negatived.

MR. CHAIRMAN: Now I will put
the main motion to vote.

SHRI C. K. CHANDRAPPAN
(Cannanore): Why put to vote?
This is an issue where there is a con-
sensus in the House. Why should the 
House be divided?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): The
purpose of the motion was to enable 
the House to have a full discussion 
and to enable members who wanted 
to make suggestions and draw the 
attention of the government to the 
situation prevailing in these States to 
do so. Perhaps that purpose has been 
fulfilled by the debate that has taken 
place. Therefore, I will appeal to the 
hon. Member not to press his 
motion.

SHRI CHITTA BASU: I have a
desire to respond readily to the appeal 
made by the hon. Minister and I 
agree to withdraw the motion in anti-
cipation that the Government would 
also reconsider the issues posed by 
the Members of the House in the 
matter of converting this help into a 
grant and afford all necessary help 
and relief to the cyclone affected 
areas. As I said, I express my wish 
to withdraw the motion. I seek leave 
of the house to withdraw my motion.

MR. CHAIRMAN: Does the hon.
Member have the leave of the House 
to withdraw his motion.

SEVERAL HON. MEMBERS: Yes.

The motion toas, by leavet withdrawn

MR. CHAIRMAN: Now I will put 
the amendment moved by Shri 
Kalyanasundaram to the motion at 
serial No. 13.
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Amendment No. 1 was put and 
niegatived.

MR. CHAIRMAN: Does Shri Kodi- 
yan wish to withdraw it?

SHRI P. K. KODIYAN: I hope
even at this last stage the hon. Min-
ister would express his sympathy and 
consider the suggestion in the Resolu-
tion to set up an all party machinery 
at the national level to mobilise re-
sources lor the relief and rehabilita-
tion work.

I hope he will consider and respect 
the unanimous desire expressed from 
this side for providing special assis-
tance for relief and rehabilitation in 
the form of outright grant.

I withdraw the motion.

The motion was, by leave, withdrawn.
19.16 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Wednesday, 
December 7, 1977/Agt<ahay ana 16,
1899 (Saka).
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